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BEFORE THE NATIONAL GREEN TRIBUNAL

Western Zone Bench, Pune

Omnginal Application No. 7 of 2020

IN THE MATTIR OF:

Aryavart Foundauon, through its President ... Applicant

Versus

M/s. Naroda Enviro Projects Limited (CE'TP)

and others ... Respondents

ADDITIONAL AFFIDAVIT

ON BEHALF OF RESPONDENT NO.1

I, Mayur Jani s/o Karunashankar, Age 63 years, Director of Respondent No.1
Company, having my office at 512-515, Phase-1, GIDC, Naroda, Ahmedabad

382330, do solemnly affirm and declare as under:

e T am a Director of Respondent No.1 Company in the present case and as such

I am authorized to file this affidavic on behalf of Respondent No.l

Company (hereinafter referred to as “answering Respondent” ot “NEPL”).

— I_.Od . 'Envll‘o Wﬁts Ltd. l
. For Na éﬁry“ M 1

Director
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T am well conversant with the facts and circumstances of the case on the

basis of record available with my office and 1 am competent to swear upon

the present addidonal affidavit. T say that the answering Respondent has
filed its Affidavit in Reply as well Objection to the Report of the Committee

and has also filed an Additional Affidavit dated 17.11.2021.

o 1 say that this application was last heard by the Tribunal on 08.12.2021. The

matter has not been heard since then. In the meanwhile, there has been
significant development having direct bearing on the issues involved in this

application. In the circumstances, this Additional Affidavit is being filed.

e During pendency of this proceedings, the Hon'ble High Court of Gujarat

initiated suo moto proceedings in Writ Petition (PIL) No.98 of 2021. Seven
CHI'Ps situated in Ahmedabad including the answering Respondent came
to be impleaded as partes to the said proceedings vide order dated
03.12.2021 served on the answering respondent on 08.12.2021. Vide order
dated 10.12.2021, the Hon’ble High Court directed National Environmental
Engineering Research Institute (CSIR-NEERI), Nagpur (hereinafter
referred to as “NEERI”) to inspect stage wise performance of each of the
CETPs by collecting stage wise samples and opine on the effectiveness of

the treatment scheme adopted. The answering Respondent has appeared

’”;: Narodlinv!r - ro-ié_éts Ltd., ‘ P
(Omv

Disecior
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19
inter alia, pointing out the pendency of proceedings before this Hon'ble
Tribunal mter alia contending that the answering Respondent cannot be

subjected to same proceedings before two forums.

e NEERI visited the premises of the answering Respondent on 3% and 4™

January 2022. A draft report has been submitted by NEERI deaiing with
the CIXTP of answering Respondent in March 2022. GPCB forwarded draft
report of NEERI dated 24.03.2022 to NEPL for further reply with action
taken report for upgradation with time frame. A copy of email dated
24.03.2022 addressed by GPCB is annexed héfcto and marked Annexure

A-1.

e In view of pendency of proceedings before the Hon'ble High Court, the visit
of NEERT and the letters from GPCB, it was incumbent upon the
answering Respondent to implement suggestions of NEERL. NEERI has
undertaken treatability studies and has suggested that advanced oxidation
process such as hydrodynamic caviration be implemented and that such a
process would be a better techno-economical option for chemical effluent
stream. NEERT has also relied on a successful implementation of the said

technology at Nandesari Industrial Estate. T say that NEPL has decided to

F.--N aroda@En;Wrﬁects Ltd. l

Directo
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adopt advanced oxidation process of hydrodynamic cavitation. Hydro

Dynamic Cavitatton imvolves bubble generation, bubble imploston and

process of vaportisation, which occurs in a tlowing liquid as a result of a
decrease and subsequent increase in pressure. 'The process of bubble
generation, and the subsequent growth and collapse of the caviation
bubbles, results in very high energy densitics and in very high temperatures
and pressures at the surface of the bubbles for a very short ime. Cavitation
bubble implosion is accompanied by a host of physicochemical phenomena
leading to effective degradation of organic contaminants found in
wastewater. The cavitation process requires injection of Chlorine to oxidize
the organic matter in exploded bubbles. NEPL proposes to set up chlorine
storage area. A layout plan and a site plan is also ready. The answering
Respondent has identified Envirokraft Associates as an agency to install and
implement the hydro-dynamic cavitation process. Necessary payment to the
said agency has alteady been made. It would not be out of place to mention
that Envirokraft Associates is the samec agency that has successfully
implemented the advanced oxidation process of hydro-dynamic cavitation
at the Nandesan CETP, as recorded by NEERI NEPL has installed
pumps, connecting pipclines and clectrical fittings as part of the advanced
oxidation process to carry chemical effluent from the Automated

Chemostat Reactor — 11 to the reaction pond where the oxidisation process

P Nar@”ﬁﬁs Ltd. l 4

Director,
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using chlorine would be carried out.

e Chlorine which 15 used in hydro-dynamic cavitation process s required to be
stored in cylinders. The storage and usage of chlorine requires prior
pernusston and approval ot drawings under Gas Cylinder Rules, 2016 from
Petroleum and Explosive Safety Organisation (“PESO”). NEPL has
appointed Petro Explo Consultancy as a Consultant in this regard in
February, 2022 and necessary payment has also been made to the said
Consultant. Necessary application for storage of chlorine cylinders is made
to PESO on 17.03.2022. A copy of the online application to PESO 1s
annexed hereto and marked Annexure A-2. PESO has granted approval of
the site layout and construction plan for storage of chlorine gas cylinder on
31.05.2022 subject to certain conditions. A copy of the approval by PESO

dated 31.05.2022 is annexed hereto and marked as Annexure A-3.

¢ The preparatory work like identifying the site, availability of shed for chlorine
cylinders, etc. is already done. TDurther, changes in CETP and
linking/delinking of vatious stages/units of the CETP so as to activate
Hydrodynamic Cavitation process is being done immediately on receipt of
the license. It is expected that the new technology would be operational

within 4 to 6 weeks of getting the license. In view of the aforesaid

Fur Naro?% Enviro i’ﬁjects Ltd. ' >

Director
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development, the answering Respondent is in process of implementing the

hydrodynamic cavitation process in place of the technology to be provided

by BPC as was stated earlier. NEPL vide letter dated 06.04.2022 informed
GPCB on the steps taken for implementation of the Hydrodynamic
Cavitation T'echnology, stating that NIIPL had already applied for approval
of drawings under Gas Cylinder Rules, 2016 to the Petroleum & Safety
Organization (PESO) on 22.03.2022, that NEPL had procured and paid for
professional services from Petro Explo Consultancy for licensing
requirements, that NEPL has also arranged for storage area for 48 chlorine
gas cylinders, that orders for HDPE Pipe and material along with order for
Venturi Scrubber had already been placed on Envirocraft Associates on
02.04.2022 and that 9 such pumps had been procured. GPCB has also been
informed that NEPL expects to commence with operation of the Hydro
Cavitation and Oxidation of effluents immediately on receipt of license
from PESO and mect prescribed norms within a period of one month
therefrom. A copy of the letter dated 06.04.2022 is annexed hereto and
marked Annexure A-4.

A copy of the HDC Projects Purchase Materials List 1s annexed hereto and
marked as Annexure A-5. A copy of the quote for consultancy for
revamping of existing ETP of answering respondent along with proposed

timeline issued by RAAS Envirocare, dated 01.04.2023 is annexed hereto

For Naro@nfvgro Wects Ltd 6

Director
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[nstallation of all equipment is completed and it is presently at the stage of
Hydraulic run. Once this is achieved, the HDC project will be put to
commissioning stage. .\ copy of the HDC Project Status report as on

27.06.2023 is annexed hereto and marked as Annexure A-7.

s 1 say that the answering Respondent has made a CTP-amendment application
on 22.1i.2022 for necessary NOC / consent from GPCB along with
certificate from Chartered Accountant, the layout plan and site plan. A copy
of the said application along with péyment receipt 15 annexed hereto and
marked Annexure A-8. GPCB has granted provisional consent order
(CTE) pursuant to such an application of the answering respondent. A copy
of the Provisional Consent Order (CTE) dated 25.02.2023 is annexed

hereto and marked as Annexure A-9.

¢ In the meanwhile, the answering Respondent has continued to send solid waste

to hazardous waste management sites. Sludge removal data from November

2021 to December 2022 is annexed hereto and marked Annexure A-10.

e This Application is filed alleging pollution caused to river Sabarmat. The

o Naro?: En\flro1 ects Ltd 7

Director
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answering Respondent, Reliance Industres Limited, Naroda, Odhav Enviro
Private Limited, Odhav Green Enviro Pnvate Limited, Gujarat Vepar
Maha Mandal, Odhav and the Green Environment Co-operative Services
Society Ltd at Vatva. It was during the proceedings of Special Civil
Application No.770 of 1995, that the idea of carrying treated effluent from
all industrial estates’ CETP outlets to downstream of river Sabarmat
emerged. As a result, in the year 2001, AMC took responsibility and lay the
mega line from Naroda to Pirana on PPP Model. The Mega pipeline was
laid at the cost of approximately Rs. 33 crores through contribution of its
participating members. It covers the length of 27 kms and the diameter of
the pipe ranges from 1000 mm increasing to 1400 mm and finally to 1600
mm. In November 2016, a Special Purpose Vehicle — Ahmedabad Mcga
Clean Association was formed by the Government of Gujarat. Vice
Chairman and Managing Director, GIDC is ex-officio Chairperson of the
said company, in-charge CE of GIDC functions as CEO. CEO and
Chairman of each CETP is appointed as a Director of the company. The

mega pipeline is supposed to be an underground, closed and secure pipeline

carrying effluent of its members.

viro I? A}fts Ltd g

Dzrector
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¢ Hon’ble High Court in the suo moto pention has raised issue regarding

pollution to river Sabarmati. During the proceedings before the Hon’ble

High Court, issucs regarding mega pipeline have also come up for
consideration. NEPIL. and others have submitted that a major problem
faced by the pipeline is that of silting. After taking over of operation and
maintenance from AMC in November 2016, a CCTV surveillance was done
for the entire 27 km length of mega pipeline which revealed that 15 kms out
of 27 kms was heavily silted due to illegal connections of untreated sewage
water and storm water, which was the main reason for overflowing of mega
pipeline at various places. As a result, members were not able to discharge
more than 70% of their flow. The desilting of mega pipeline was carried out
in 12.395 kms at the cost of Rs.10.26 crore spent between 03.09.2016 to
09.11.2018. Copies of photographs of the Mega Pipeline before desilting

and after desilting are annexed hereto and marked Annexure A-11.

e SCADA is installed at the outlet of each member of the mega pipeline and

o

Pirana Pumping Station. Installadon of SCADA revealed that 6-8 MLD of
excess flow in form of sewage/ industrial effluent was being discharged into
mega pipeline illegally. As a result, a Joint Task Force consisting of
representatives of AMC, AMCA and GPCB was constituted which began

searching for illegal connection of sewage lines. Till 30.10.2021, 161 llegal

..~ Naroda Envlrg Prgjects ! «d. I
i Mo
i

Director }
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Details and pictures of such illegal connections are annexed hereto and
marked Annexure A-12 Collectively. The illegal connection and dischaige
of sewage, however, continues. Notably even the Sewer Pumping at Naroda
Smashan, Naroda GIDC is connected to mega pipeline. Many sewer lines
continue to be connected to mega line. AMC also discharges its storm water
into mega line during monsoon season. As a result, the mega line overflows
at many places. Storm water lines at many places are connected into mega
pipeline, resulting in discharge of 6-8 MLD of excess flow. A copy of
inquity report prepared by the Committee after joint monitoring of mega
pipcline and storm water pumping station in 2016 is annexed heteto and
marked Annexure A-13. The problem, however, continues. The work for
detecting illegal domestic connection to the mega pipeline manhole was
undertaken again in October 2021. Copies of letter dated 18.10.2021
addressed by AMCA to Chief Engincer, Abmedabad Municipal
Corporation and to Gujarat Polludon Control Board giving a list of about
22 illegal connections located duting inspection done by representatives of
GPCB, AMC and AMCA is annexed hercto and marked Annexure A-14.

Tlegal connections to MEGA Pipeline have been brought to the notice of

the Hon’ble High Court.

Director,
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required to be viewed in the background of the above-mentioned facts. It
would not be out of place to mention that the effluent flowing from mega
pipeline merges at Pirana with the Municipal sewage. The pie chart showing
contribution of volume of discharge of various members of the mega
pipcline and of AMC are already on record. It is produced again at
Annexure A-15 for convemence. It is clear from the said chart that the
discharge of AMC to river Sabarmati is to the extent of 88.25% as
compared to 0.26% of NEPL. The answering Respondent cannot be held

responsible for pollution to river Sabarmati or for damages.

® The increase in capacity of CETP is a result of sustained etforts put in by the

————

answering Respondent over last about six years to take necessary
permissions from vatous authorities. GIDC, Naroda, where the CETP
situated, has about 900 residential units. These residences were constructed
along with the industrial units to provide housing to workers, staff of the
industries as also to employees of GIDC considering that the Fstate was at
a distance of about 22 kms from the city. Till 2016, the scwage of the
aforesaid residences was supposedly requited to be catried by AMC but in

reality the same was accumulating in the form of a pond near the residences

Fo- Nar nviro m'octé Ltd.' H
hon

1298



to natural gradient). For the reasons which are apparent from the letter
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which was c¢ventually getting discharged in the Khancut irnigation canal (due

dated 12.09.2016, NLEPL was assigned the task of treating the said sewage in
its CETP. A\ copy of letter dated 12.09.2016 addressed by .AMC to Naroda
Industries Associatuon s annexed hereto and marked Annexure A-16.
CETP continues to collect and treat sewage of 0.5 MLD of the residences
situated within the Estate. The COD level of this sewage before treatment
by the CETP is approximately 1000 MGL and TSS 1s more than 500 MGL
which 1s much higher than the prescribed norms. These levels are brought
down by the CETP. Drainage Network Collection Centre which links
various industrial and residential units with CETP by way of a 27 kilometer
pipeline and answering respondent is recciving and treating sewage from
such a network from approx. 2200 sewage outlets (domestic and industrial)
in addition to the treatment of effluents of members of the answering
respondent. No chemical industrial units are given connection to  this

sewage collection network and their cffluents are collected separately.

e 'The network is set up at the cost of Rs.33 crores with grant from GIDC and

Commissioner, Industries to the extent of Rs.23 crores. The remaining
amount, which includes cost of land, has been contributed by answering
Respondent and by Naroda Utility Services. The said network 1s now linked

to CETP. Construction work of the pumping station for the said network is

For Nam@g&e%c{s Ltd.] 12
Moy |

D_irec.t.eJ
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.mdcrwﬂy. NEPIL. would be receving and treatung 10 MLD of sewage and

trade eftluent in place of current 5.5 MLD which would also improve

treatability in biological treatment process.

e ‘the answering respondent has now carried out Hydrodynamic Cavitation

Studies through NIA- Analytical & Research Laboratory. The report shows
that HDC process would achieve all norms including COD and color
paramcters. A copy of the treatﬂbility repori for COD reduction by
principle of hydrodynamic cavitation prepared by NIA — Analytical &

Research Laboratory is annexed hereto and marked as Annexure A-17.

® The answering Respondent in the Additional Affidavit has inter alia placed on

P e

' F. " MNaroda E';;'rr{} ijeéis Ltd. 1

record the consent granted by GPCB increasing discharge capacity of

CETP from 3 MLD to 14 MILD and also the documents with respect to

allotment of additional land which was necessary for proposed expansion

and upgradation of CIZTP. T say that since the filing of the said Additional
Affidavit, the answering Respondent has paid a sum of Rs.4,89,07,676/- on
06.12.2021 towards cost of the land. I say that GPCB has granted
Consolidated Consent and Authonization on 03.03.2022 vahd up to

24.08.2026.

13

Direc;‘o_._r _

1300
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adchnology that is available for treating ctiluent continues to undergo

anges and improvement. NEPL has consistently tried to take benefit of
new technology and has kept pace with changing times by expansion and

upgradation of CETP.

e In view of what is stated above and in catlier pleadings by the answerng

Respondent, T submit that there is no substance in the Original Application

and that it be dismissed.

‘The contents of the present Additional Affidavit are true and correct and based on

records avatlable with the o f the Deponent and nothing material has bee

conccaled therefrom.

Verified that the facts stated in para 1 to 19 herein are true to my information and

belicf derived from the record of my office and no part of 1t is fﬂlsBe q&% nothing

material has been concealed therefrom. m 23

1 L
Verified at Ahmedabad on tis 33”‘ ﬂy of June 2023.  Name o |1

SOLEWNLY AFFIRMED DTl 5

REFOREME 2t
. T
il |

NDRA M.CHARAN
MOTARY

F:.” Jut 2023 GovT.OFINDIA
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ANNEXURE A-1

rg:,*.‘ C=mail Megha Jani <adv.megha.jani@gmail.com>

Fwd Implementatlon of suggestion given by CSIR-NEERI, Nagpur with respect to
Hon'ble ngh Gu;arat (WPPIL 98 of 2021) Draft NEERI Report

shallesh patwarl <spatwari. ’18@gmail com> Thu Mar 24, 2022 at 5 ‘18 PM
To: Megha Jani <advmegha.jani@gmail.com>

---------- Forwarded message -——-------

From: Rajesh Kumar Parmar (GoG-GPCB Dept.) <uh-gpcb-ahme@gujarat.gov.in>

Date: Thu, Mar 24, 2022, 4:19 PM

Subject: Implemenlation of suggestion given by CSIR-NEERI, Nagpur with respect to Hon'ble High, Gujarat (WPPIL
98 of 2021)- Draft NEERI Report

To: spatwari. 18@gmail.com <spatwari.18@gmail.com>, sanjaypatel‘l1283@gmaJI.com
<sanjaypatel11283@gmail.com>, parekhbpgvmm@gmail.com <parekhbpgvmm@gmail.com>

Sir,

The Board has given work for “Adequacy assessment studies, upgradation and retrofitting of CETP” to
national reputed institute named CSIR-NEERI, Nagpur for the seven CETPs and your CETP is one of them
with respect to the Hon’ble High Court matter Suo Motu 98/2021.

In this regard, CSIR-NEERI, Nagpur has submitted a draft report along with conclusions and
recommendations namely “Adequacy Assessment Studies, upgradation & Retrofitting of 7 CETPS in
Ahmedabad” pertaining to your CETP.

Draft NEERI report is attached herewith for your CETP for ready reference and further reply with action
taken report action for the upgradation with time frame .

With Regards,

Rajeshkumar Parmar,
Environment Engineer,

Gujarat Pollution Control Board

This message contains confidential information and is intended only for the individual named.
If you are not the named addressee you should not disseminate, distribute or copy this e-
mail. Please notify the sender immediately by e-mail if you have received this e-mail by
mistake and delete this e-mail from your system. E-mail transmission cannot be guaranteed to
be secure or error-free as information could be intercepted, corrupted, lost, destroyed,
arrive late or incomplete, or contain viruses. The sender therefore does not accept liability

for any error or omissions in the contents of this message, which arise as a result of e-mail
transmission.

‘_1 Draft NEPL and GVMM NEERI report 24 march pdf
5682K
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ANNEXURE A - 2

towards a greener future
CIN : U29199G]1995NPL0O279

To, Date :
THE PETROLEUM & EXPLOSIVES SAFETY ORGANIZATION,
Vadodara - 390 020, Gujarat,

Sub. : Proposed 48 Nos. of Chlorine cylinder in a shed within our premises at Plot No. 512 to
515, Phase — 1, G.1.D.C., Naroda, Dist. Ahmedabad — 382 330, Gujarat State.

Req. : Prior approval of drawings under Gas cylinder Rules 2016.
Dear Sir,

We propose to construct a shed for storage of 48 Nos. of Chlorine cylinders within our above
referred premises. Chlorine cylinders will be used in Hydro Cavitation & Oxidation for Effluent.

In this connection we submit herewith the following documents for your doing the needful.
(1) Online application in form C duly stamped & signed in.

(2) Documentry evidence in support of legal physical possession of the premises proposed to
be licenced alongwith Undertaking.

(3) Letter of Intent from the supplier who will supply us Chlorine cylinders.
(4) Registration detail of company (Memorandum) & PAN Card,

(5) Copies of drawings showing layout plan, site plan with 100 Mts. radius Details,
constructional details as per Gas cylinder Rules.

(6) Names and specimen signature of authorised persons are produced below who will sign the
correspondences intended for your Department, -

NAMES SPEC@?N SIGNATURES
Y\ LA::!.‘.’ .
1) Shri Satish Agarwal (Director) C{/‘X XU’L =
2) Shri Ajay Patel (Director) f&%ﬂ@fﬂo

Sir, we now request you to kindly approve our proposal and please arrange to send us a copy of
the drawing duly endorsed in token of your approval.

Thanking you,
Yours faithfully,
\)(({qunci. ! As stated above

e

For NARODA ENVIRU PRUJEC 15 LTD,

a Gip—
»

* .« Director

NARODA ENVIRO PROJECTS LTD

Regd. Office : Plot No. 512-51.5, Phase-1, GIDC, Naroda, Ahmedabad-382330 Phone : 079-228163 11, 22818391 E-mail ; nepl | 0@botmail.con

-
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Application

-

4\
Wy
Applicant Type - Company
. . M/s. Naroda Envirg
Applicant Namepr oject Lid,
Phone :
Email ; ceo[at]aastropure[dct]com

Request

Online Inward

Documents listeg overleaf

Name

Applicant's calling
Applicant's ful| postal address

Situati

to be filled/stor

State
Distric
Taluka

Number : Online Inward Date : 17/03/2022
Application for Prior Approval of Only Storage of Compressed Gas Cylinders
FORM c
(see rules 49,54 and 55 )
Application for the grant/amendmentirenewal of a licence to fill andlor store compressed gases in cylinders

s for the grant of a licence in Forms "E" *F* g g»
The replies to be given in this calumn

in Special Form

in which licence required M/s. Naroda Envirg Project Ltd,,
Naroda Envirg Project Ltd.

Plot No. 512 tg 515, Phase-1
State: Gujarat PIN: 382330

Plot No: 512 tg 515,, Phase-1, G.I.D.C., Naroda

. G.I.D.C. ,Narods Ahmedabad District: AHMEDABAD,

on of the premises where Compressed gasis
S
Gujarat

t AHMEDABAD

Town and Village

PIN
Police
Neare

Nature of each Compressed gas proposed to be filled/stored

382330
Naroda
Ahmedabad
namely;

Station
st Railway Station

a

_(c)

{b) Jnon-toxic and non-flammable

oxic CHLORINE

on-toxic and flammable

.

dissolved acelylens gas

E)

non-toxic and flammable liquefiable gas other than LPG

(f)

iLiquefied petroleum gas

Chemi

cal name of each compressed gas proposed to be filled/stored

(8)

OXic i CHLORINE

(b)

non-toxic and non-flammable

(c}

non-toxic and flammahle

(@

dissolved acetylene gas

e)

non-toxic and flammable liguefiable gas

(0

liquefied petraleum gas

Quantity of each
in terms of Kgs. f

9as compressed gas Proposed to be filled/stored in terms of numbers of gases mentioned under

items 3(a),3(b),3(c) or 3(d), and
r 3(f)

Or gases mentioned under item 3(e) o

&

(a)

axic CHLORINE - 48 Nos,

—

(b)

non-toxie and non-flammable

—

g

non-toxic and flammable

dissolved acetylene gas

| (d)
2

()

(e) |

non-toxic and flammable liguefiable gas other than LPG
Liguefied petroleum gas

compr:
7<%--

5.~%> name

I hereby declare

of the

Rema

Details of DD/BC/IPO/ONline Submitted -

Date of application 17/03/2022

Notes

Where the application |
given and the applicati
signature filed with the

Nature, chemical nam,

Nurmber of licence helg for the

& and quantity of each
dy filled/stored in the premises

premises and the full
licence.

essed gas alrea

of the holder of the

that the statements
ich will be granted t

made above have been checked up by me and are true and I undertake to abide by the terms and conditions
licence wh 0 me.

rk

Director
Signature and designation of the applicant
C<Aifen Ace KAW/\L)

S made on behalf o
on should be
licensing aut

I a company.
signed by him. Eve
hority,

the name and address of the company and the name of tI:n
ry change in name of manager or agent shall be forthwith i

€ manager or agent shuqld be
ntimated to and his Specimen

O feapatg,
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HRT AP /Government of India
IS 3R IENT HATE/Ministry of Commerce & Industry
UgHeras quT fawpied P& WG /Petroleum & Explosives Safety Organisation (PESO)
TSIEIT- 390020

8th Floor, Yash Kamal Building, Sayajigunj, Vadodara - 390020
ZAW/E-mail : dyccebaroda@explosives.gov.in
GXHY/Phone/Fax No : 0265 - 2225159

qafgHIg W/Prior Approval No : A/G/WB/GJ/06/927 (G98062) f&/Dated : 31/05/2022

Far HiTo,

fwaisub

wgieassir,

M/s. Naroda Enviro Project Ltd.,

Plot No. 512 to 515, Phase-1, G.I.D.C.,,

Naroda )
City: Ahmedabad, h
District: AHMEDABAD

State: Gujarat

Pin : 382330

Plot No: 512 to 515,, Phase-1, G.1.D.C., Naroda, City: Ahmedabad, Taluka: Ahmedabad, District: AHMEDABAD, State: Gujarat, Pin : 382330 - H
feis A CHLORINE 19 &1 HERUI- T Riciex f19, 2016 & Sfcrfa ST ST B & SR H/Proposed storage of CHLORINE gas in cylinders at Plot
No: 512 to 515,, Phase-1, G.L.D.C., Naroda, City: Ahmedabad, Taluka: Ahmedabad, District: AHMEDABAD, State: Gujarat, Pin : 382330 - under
Gas Cylinders Rules 2016 Grant of approval regarding.

PUTT 3MTF fa. 14/05/2022 & HAEH T. OIN1070364 HT UeH TEU BY/Please refer to your application No.OIN1070364 dated 14/05/2022 .
Tl fad HSRU Yfaursf &1 Age -3¢ Td Fafor dion srgmifed 3t ot § ok v & it 3 swiefa ufaai e b A & & U F 36% Ty e o

@ % I/ The site layout and construction plan of the proposed Storage facilities is approved and two copies each of the same is returned herewith duly
signed in token of approval

Conditions of the Approval:-

1. The site plan does not shows clearly the legends naming the nearby premises. This shall be shown in the drawing. 2.In addition to the FRP
Hood connected to adequate length of flexible piping connected to the suction of the blower, a permanent ducting towards chlorine tonner
valve side at the floor level of chlorine tonner platform to be provided and the same shall also be connected to the suction of the scrubber
system.3.Make provision for auto actuation of scrubbing system that is drives of scrubbing system based on signals from chlorine leak
sensors which shall be independent of human interface.4.Provide power back up to the drives of chlorine scrubbing system 5.Safe handling
procedure not specified in the drawing. 6. A comprehensive Risk Assessment study considering the Chlorines storage, the nearby Plants
process plant etc shall be conducted using Licensed Software such as DNV Phast etc and report to be submitted along with the compliance
report if any to be complied shall be submitted 7. HAZOP study shall be conducted and report shall be submitted along with close out report on
recommendations. 8. Caustic soda storage tank details along with capacity, Material of Construction, Pipelines to scrubber etc shall be clearly
mentioned. 9. Chlorine gas transfer details with details of Regulating Valve, Pressure gauge in between the Chlorine Container valve and the
regulating valve etc shall be shown in the P and | diagram 10.. NOC from Gujarat State Pollution Control Board shall be submitted. 11.
Photographs showing the completion of all works shall be submitted.

MUY SFRY & b SFAIfAT SR & SFUR USRI e & fAnior &1 wrf ol 2fy @ qof 81 W Praefif@a e 3o wid e sy, S s T Rides o,
2016 & 3fcfd BT U A SR ST F37 3 T HSRU DS & Ftesor ¥ 39 Praferd &1 e a1 ¢ I/ After completion of the construction of
the storage shed in every respect as per the approved drawing(s), you are requested to forward the following documents as required under the Gas
Cylinders Rules, 2016 for Grant of Licence in Form-F and approval this office for inspection of the storage shed.

faw 48 1 SavgS B AR Y AR 3G STaia o fawred a1 HaRe e & HSRo & forw SHTaRY wHTor S 37 A Wil gRT SR
T & Ay e miierRy it Fema S/, 7 derd o et R e gR1 St fsar am SETaiRi §HI UF | / No objection certificate issued by

District Authority/Local Body such as Gram Panchayat or the Urban local body along with Plan approved by NOC issuing authority as per requirement
of Rule 48 for storage of flammable or toxic or corrosive gases for sale/trading.

T S NS Ha &1 E=an =y ° H fafliad 4=1 g1 vd ghemia S/ An application in form ‘C duly filled and signed;showing total

numbers of Cylinders of each Gases.

ot it 5 | R PIS & faT, Irgifed IREUT $t & fife a1 s (CAD) fife & TR uferf | /4 copies each of the approved drawings in blue

rint or CAD print without any ink correction/Color code. : +
RrivsR fgH, 2016 & dEd TS SMIEH UIEd W IUAS $-4Ta YT & A1 § ufal a8 & 2000/-/- P G Yeeb SAAASH ST a1 T 2

| 31Uférd Seeb b YT TR 10 9N & ST WeTH &1 ST | / A license fee of Rs 2000/- per year to be submitted online through e-payment facility
available on online application portal under Gas Cylinders Rules, 2016. Licence will be granted upto 10 years on payment of requisite fee.

39 G713 A U W dTet TR WR RIS1&R B o WG Hofda/al & 51 §%1 &R |/ Specimen signature of the person/s authorised to sign the
correspondence intended for this department.

& SR e BT FAwTor S qui 81 91 7, T8 S el FHI0 A1 A certificate to the effect that the construction of the godown has
been completed as per the approved drawing.

fafta F foQ T YR B8 F TH BB I/ Color photographs of storage shed taken from different angles.

h A copy of the No Objection Certificate issued by the District Authority as per requirement of Rule 48 of Gas Cylinders
Rules, 2016 for storage of Flammable/Corrosive/Toxic gases for the purpose of Sale or Trading and not for Own use.

Please note that you shall have to provide the following facilities and inform this office accordingly while applying for grant of
licence.

i. Emergency Kits for stopping accidental leakage of CHLORINE through the valve and the body of the cylinder.
ii. Facilities for neutralisation of CHLORINE in case of leakage.

iii. Two self contained breathing apparatus.

iv. Proper cylinder loading/unloading and handling arrangements.

iR 1, 78 SrAIG/SrgA 3y TRIeIRG! § saxad mﬁ/ﬁﬁmmmﬁ%mwmmﬁmﬁwﬂaﬁé | [This approval/permission,

however, does not absolve from obtaining necessary permission/clearance from other authorities or under other statutes as applicable
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HAAAD/Encl :ARWUI/Drawing(s) Yadia/Yours faithfully,

((TOTRT AR

(GANESH R.))
|u
Dy. Controller of Explosives

For Jt. Chief Controller of Explosives

gSIge/Vadodara
(3 ST SR afrde 1 fRufd, Yeept aum 3 fyaror 3 Ry o §ARE 3TWIET hitpi//peso.gov.in 3 1]

(For more information regarding status,fees and other details please visit our website http:/peso.gov.in)

Note:-This is system generated document does not require physical signature.

Digitally signed by R GANESH

Reason: Approval No. : AG/WB/GJ/06/927
Location:Vadodara [G98062]
Date:2022.05.31 10:16:03 +05:30



(o 0)
() ) )
™

Z0Z—-S0—-0L © 31va 10/7d3N ON ONIMVQ 0£C Z8¢ 3000NId
3SN NI ¥ ® ALJN3 OZ ‘G3TWd Ov © Q3HS 39vAOLS e £t
QvEVOINHY 1omisia

SHINNOL 3ININOTHD ONIMOHS NV1d Tivi3d

QVaVQINHY NOLVIS AVMIVY

3LVIS 1vdvrNd VAOUYN NOWVIS 3010d
0¢E Z8¢ Qvava3IWHY : 1SI0  'VAO¥YN VOONYN ‘2’019 | 31vISI TVRIISNONI
—0'a'1'9 ‘L—3SVHd ‘GLS OL Z1S ON 101d ! T

‘all 103rodd O¥IANI VAOHVN ‘S/W S1s 0L 218 ‘N 10d

ons | onoel e

“By-1 ‘ON WAISAS M3GENNDS MUM SID0T INDOORIN «

SVD INROTHD JO IOVAOVI) 40 ISYO NI NILOOM SY MOOH HINNOI INHOMO NI
QITVISNI OSTV SI 09-HE NY3SO8 ¥ 000L NOWLLIOd MIOVMG 4O SI HOSN3S INIOTHD -

4386NHOS SIHL A8 TIONVH 38 NYO INMOMO 40 JOVWVF) S/ 9% 0004
SNYIN SuM 234 O TNG/ § A8 NOUVINDMD X ZZ- OZ @ VAV HIM

L 9 St K '
THM HOBM i OF#l © NITIIAM HILIAMG HONI 8L X dH S SI MIMOT8 4O ALV # avou avon 3

HHOM JHL 4O NOWNIIA 340438 NGNIHL ONNDS ALNOEAY ANY ‘41
QIO 38 O QIWNO3Y ¥ oN QIXIIHD 38 OL 34¥ NOSNING TV «
G303 THIND ¥ SSTINN SNILIN N1 WY SNOISNING TIV «
"30AON 38 TIWHS NOUYDQT TIEVIINS I¥ Y005 ONM

SHINNOL HUM UOUSIOR 4O LVINOD INIAINA
0L SWV¥ G3SWY HUM G3GWONd 38 TIVKS GIHS JOVHOIS 40 ONHOOM 3L »
(SNOUDTHIO TIV NI INAOR) ALOYAYO SNOL § 10 030WOYd 38 THS 103 »
NOSY3d INGL3AN0O ¥ 4O 0MWHO 3HL Nt 38 TIVWS O3S 30W¥0LS L (1)
(0 008L) XOUSAY RLYNOINIOLS
WS IV NAISAS AONOVA

143
x
t
i 3o
| ! _\lﬁ
& lz||lsf|l*]|ls

g

SNUVEYGAY ONIMLYI¥E INVINOD 5135 OML (1)
JWNSVIN ALZVS ¥ SV WS 1V G30W0Nd J4¥ SIUNV ONMOTIOS ML «
WIINONT WHNLONMIS FHL 40 JOAGY ¥34 SY NOWONOD T0S ML dN INION3A30
QIUSONGY 38 AVA SNUIOGH UM SIVIIC MLONHIS ¥ SNOUVONNOS 40 HIONGMIS «

SUINNOL INNHOWO 40 J0VNI] ANV
30 IS¥0 NI ATIMAIAA GINHOINI 38 GNOHS W3NdANS »

JXQL S¥D GISSIHANOD L SO UMW «

ONMVO SIHL NI
NYId 1NOAY1 335 SWVI3Q ¥O4
“3US Q3HS 39VHOLS SHINNOL INROTHO

HSIBBNY B NOUYLIOI IUSVM TEBVAM
TIV AONJ T3 B NVITD 1gIH 38 SIML TV 3SN NI ¥ % ALdN3 OZ ‘03T OF

TIWHS 11 ONKINNGHANS Y3MY WL ¥ 3VId JOVMOLS IHL

NOUISOd TWINOZHOH N1 13X 38 T Su: INNOL TIV

9% 006° e INNOL HOVE 0 ALVEND

SOM 609" UINNOL ALGND HOVE A LHOGM

SO% 6ESL HINNOL GITY HOV3 4O LHOGM

WG M 050 * 9NO1 z HINNOL HOV3 4O NOSNING

NOUYSINYONO AL3SYS SINSOIX3 ® WATI0MI3d 0

IHS 3OVNOLS (IAOUAdY ML NI Ld3X 38 OWNOHS SHINNOL ALdMG +
'SON 09 IOL ALJW3 OZ ¥ GITIY Ov ° SHINNOL INMOTHO 40 ‘SON WIOL »
S “ QIMS JOVHOLS SHINNOL INWOWO o

¢ NYId A3

Bgi
feeid

bR

7
4
)
,W .
z.@ NI IS @ wrewTews ¢ NV 1d LNOAYT

TRUE COPY



a.kapadiaoffice@gmail.com
Typewritten text
TRUE COPY


1309 22

ANNEXURE A-4

towards a greener future
CIN : U29199G|1995NPLO27917

6% April, 2022

To :

Shri Rajesh Parmar
EE

GPCB, Gandhinagar.

-

Upgradation of CETP as per NEERI’s suggestion : e ﬂ@ﬁ@z& Dol
Hydro Chlorination Project ar it .ﬁ;:g:,‘-}.’sﬁ%j‘ ORED

Sir,

Further through impfemehtétion of massive Retrofitting undertaken through patented
technology of Israel through BPC, wé are very much close to prescribed Norms.

However, as Suggested by NEERI| in its Report too, on ‘Adequacy assessment
studies, upgradation and retrofitting of CETP’ » W€ are under process of
implementation of Hydro Cavitation & Oxidation of Effluent through Chlorine.

alia Flow Chart, a copy of which is annexed hereto for your perusal and, marked as
Annexure : A.

We have also made an Storage Area for 48 Chlorine Gas Cylinders having an area of
30 mtrs X 14 mtrs. A photograph of said earmarked area for storage is being annexed
and marked as Annexure o

Further, the one compartment of SFT-1 will be used for hydro cavitation and, textile
effluent will be taken at Equalization Tank 3. The Necessary order for HDPE pipe and
materials has also been placed.

An Order for Venturi Scrubber has also been placed, and as an advance, payment,
of Rs. 1,06,200 has been made to Envirocraft Associates, Ankleshwar on 2.4.2022

MNARODA ENVIRO PROJECTS LTD.
Regd. Office : Plot No. 512-515, Phase-1, GIDC, Naroda, Ahmedabad-382330 Phone - 079-22816311, 22818391 E-mail : nepl | 0@hotmail.com
egd. Office : .512-515, -1, ; A
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CIN : U29199G]1995NPLO27

Necessary Pumps : 9 Nos. 'f}ave also been procured at g cost of Rs. 4,73,062. The
civil work for foundation of pumps has also been assigned to Contractor. -

Sincerely,

. 5 'PA—QN..___'

Shailesh Patwari
Chairman

NARODA ENVIRO PROJECTS LTD.
9-22816311, 22818391 E-mail : nepl ! 0@hotmail.com

Regd. Office : Plot No. 512-51 5. Phase-1, GHDC, Naroda, Ahmedabad-382330 Phone : 07
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ANNEXURE A-5

HDC PROJECTS PURCHSE MATERIALS

TRUE COPY

INDEX
NO. PARTY NAME 'NDV ;)T'EE AMT REMARK
1[NAVKAR INTERNATION 10/06/2023| _177005|FILTER PRESS PIPE & FITTINGS
2|ASCENT ENTERPRISE 07/06/2023] _ 4593|MS STRUCTURE
3|NAVKAR INTERNATION 07/06/2023| 101163|BOILER STEAM PIPE & FITTIGS
4|PRAGYA ENTERPRISE 07/06/2023| _ 21240|CLORINE GAS LINE VALVE
5|[KBG BOILERS PVT LTD 07/06/2023] 19009801 TON CAPACITY BOILER
6|KANTILAL CHIMANLAL 06/06/2023] _ 5664| CLORINE GAS LINE FITTINGS
7|[FLOWTECH MEASURING INSTRUMENT PVT LD 01/06/2023] _155370|CLORINE GAS ROTA METER
8|RAAS ENVIROCARE 01/06/2023| 146320|CONSULTING CHARGE
9|NAVKAR INTERNATION 31/05/2023] _ 84033|CLORINE MAIN HEDER VALVE
10][KOHINOOR SALES CORPORATION 29/05/2023| 114237|ELECTRIC CABLE
11]PERFECT ENGINEERING SERVICES 27/05/2023]  413000]JET VACUUM PP VANTURY
12[NAVKAR INTERNATION 26/05/2023| _ 53620|FITTINGS & ACCESSORIES
13|NAVKAR INTERNATION 26/05/2023] 222277|MS PIPE
14]RAAS ENVIROCARE 01/05/2023] 146320]CONSULTING CHARGE
15|RAAS ENVIROCARE 01/0472023]  295000]CONSULTING CHARGE
16|SHAH STEELS 22/03/2023] 279402|MS PLATEFORM MATERIALS
17|ENVIROKRAFT ASSOCIATES 17/03/2023] _118000]CONSULTING CHARGE
18|NAVKAR INTERNATION 22/02/2023] _ 11853|FITTINGS & ACCESSORIES
19[NAVKAR INTERNATION 22/02/2023| _ 80710|FITTINGS & ACCESSORIES
20[NISHI ENGINEERS 08/02/2023] _161778|FITTINGS & ACCESSORIES
21|NISHI ENGINEERS 14/02/2023] _ 13595|FITTINGS & ACCESSORIES
22[SHAH STEELS 24/01/2023|  43269|MS ANGLE
23[KOHINOOR SALES CORPORATION 18/01/2023| _ 34848|ELECTRIC CABLE
24[STAINLESS BOLT INDUSTRIES PVT LTD 02/01/2023] _ 6942|NUT BOLT
25|SHAH STEELS 17/12/2022] 127546]MS BEAM & CHANALS
26|SHAH STEELS 04/122022] _ 7552|MS BEAM
27|[KOHINOOR SALES CORPORATION 30/11/2022]  14187|ELECTRIC CABLE
28|STAINLESS BOLT INDUSTRIES PVT LTD 19/11/2022] _ 14217|NUT BOLT
29]KOHINOOR SALES CORPORATION 11/11/2022] _ 64857|ELECTRIC CABLE
30[KOHINOOR SALES CORPORATION 09/11/2022]  96459|ELECTRIC CABLE
31|SHAH STEELS 20/10/2022] 353590|MS BEAM . ANGAL.SHEET
32|SHAH STEELS 03/1072022]  62688|MS CHANALS, ANGALES
33[SUN FIBER 21/09/2022| 245119|PP FRP BLOWERS
34]KOHINOOR SALES CORPORATION 15/1022022] 272725|ELECTRIC CABLE
35|SUN FIBER 09/09/2022] _ 606980[HDPE TANKS, PUMPS, SCRUBBER
36|SHAH STEELS 26/08/2022]  23246|MS CHANALS
37|AMBETRONICS ENGINEERS PVT LTD 05/08/2022] 171395|GAS SENSOR , HOOTERS WITH FITTINGS
[ 38[JAS ENGINEERING 17/07/2022] 29500013 KL OPEN VESSAL FOR DOSING TANK
| 9]ENVIROKRAFT ASSOCIATES 19/04/2022]  212400]JET VACUUM PP VANTURY
"~ 40[STAINLESS BOLT INDUSTRIES PVT LTD 27/04/2022] _ 19258|NUT BOLT
41|Rushbh Marketing Services 07/04/2023| 495,900(VEPORIZER
42| APEX PUMPS INDUSTRIES 30/05/2023] 938690 FILTERPRESS PUMPS
43[MIRA ENTERPRISE 19/06/2023]  99474|ELECTRIC CABLE
44| DAK ENGINEERING 13/06/2023| _ 655136 HIGH PRESURE PUMPS
9367638
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RAAS Envirocare

201, Bluechip Complex, Nr. Stock Exchange Bldg.
Sayajigunj, Vadodara - 390005

M: 09327299099

Email: snverma@gmail.com, sv@envirocare.in

Fees:

The Fees for the consultancy and visits will be Rs. 6,70,000/- (Rupees Six Lacs and Seventy thousand
only). 18% GST will be charged extra as applicable. Weekly visits to the plant to discuss the design
drawings, during construction phase and commission phase will be carried out. A Maximum of 16 visits
will be carried out during the proposed project. The project from concept to design to commission to

training of your personnel is expected to be completed in 4 months.

Terms of Payment :

40% - advance along with the work order
20% - 1% week of 2" month.
20% - 1°* week of 3" month.
20% - 1%t week of 4" month.

Conditions and exclusions:

1) The fees do not include any fresh Treatability studies. The design will be based on the batch size of
1100 KL with maximum COD of 2000 mg/L and 100 mg/L of ammoniacal nitrogen.

2) All the purchases of the equipment, piping and valves, pumps, chlorine vaporizer, rotameters will
be carried out by the client.

3) Purchase of all the equipment will be based on the specifications provided by us.

4) We will supply the names of the suppliers of the equipment, however will not be involved in
the final price negotiations. The client will be free to choose the suppliers and negotiate the prices
quoted by the suppliers.

5) There is no binding on the client that the equipment for the project has to be bought from only
list of suppliers provided by us.

6) Erection of the equipment will be carried out by the client as per our guidance.

7) Chemists, Operators and Labor during the commissioning of the effluent treatment plant will be
supplied by Client.

8) Actual treatment time, consumption of electricity and chemicals will be decided based on the COD
ammoniacal nitrogen of the effluent, at the time of actual treatment.

9) These fees do not include any CTE / CCA Amendment application to GPCB or any EC modification.

10) All out of pocket expenses to GPCB Gandhinagar (if required) will be borne by the client.

Innovators in Environmental Engineering
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RAAS Envirocare

201, Bluechip Complex, Nr. Stock Exchange Bldg.
Sayajigunj, Vadodara - 390005
M: 09327299099

= Email: snverma@gmail.com, sv@envirocare.in

RE/QUOTE/2023-24 April 1, 2023

H0;

Shri Satishbhai Agarwal/ Shri Mayurbhai Soni
Directors

Naroda Enviro Project Ltd.

Plot No. 512-515, Phase-1, Opp GIDC Post Office
GIDC, Naroda

Subject : Quote for Consultancy for Revamping of Existing ETP (partly) to be based on hydrodynamic
cavitation.

Dear Sir,

With reference to discussions on March 31, 2023, followed by visit to the plant, please find herewith

the quote for consultancy for ETP based on hydrodynamic cavitation treatment.

Waste water to be treated 1100 KL/batch

Revamping Area In half portion of the 21.5 m dia clarifier with 5.5 m depth
COD of the untreated wastewater Maximum considered - 2000 mg/L

Ammoniacal Nitrogen of untreated Maximum considered - 100 mg/L

wastewater

Scope of work:
1) Designing of the treatment scheme

2) Layout of the venturi arrangement
3) GA drawings of the different
4) Providing specifications of the mechanical equipments viz.
a) Venturi for hydrodynamic cavitation
b) Effluent transfer pumps
c) Pumps for venturi
d) Pumps for filter press
e) Priming chamber
5) Providing specifications of the chlorine vaporizer
6) Providing specifications of the piping from tonner to vaporizer to the venturi
7) Providing specifications of the piping of venturi
8) Providing specification of the piping of escape gas to the scrubber.
9) One visit per week to the site for meetings, during construction and during the commissioning of
the plant for projected 4 months.
10) Training to your personnel for daily operation of the plant.

Innovators in Environmental Engineering
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RAAS Envirocare

201, Bluechip Complex, Nr. Stock Exchange Bldg.
Sayajigunj, Vadodara - 390005

M: 09327299099

Email: snverma@gmail.com, sv@envirocare.in

FAAS inyROCNRE

The Gnatt chart depicting the progress of the proposed project is given below:

Tasks April May June July
W1 (W2 [W3 (W4 | W1 |[W2|W3|W4[W1[W2|W3[W4| W1 |W2|W3| W4

Issue of Work Order

Design & specs of the plant

Submission of design and drawings
Construction of walkway

Order for Vaporiser

Procurement of Vaporiser

Installation of Vaporiser

Order for Venturi pumps

Procurement of Venturi pumps

Installation of Venturi and recirculation pumps
Order of transfer pumps

Procurement of transfer pumps

Installation of transfer pumps and piping
Order for pipes and valves

Procurement of pipes and valves

Installation of header, rotameter and barometric head
Installation of piping from tank to filter press
Hydraulic run

Commissioning of plant

Running of the plant and training of personnel

Thanking You.
Yours Faijthfully,

S.N.Verma
M.Tech. (lIT, Mumbai)
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2 8 ANNEXURE A-7

HDC PROJECT STATUS ON DATED ON 27-06-2023

Revamping of CETP

By
Hydrodynamic Cavitation Based Treatment

Naroda Enviro Projects Ltd.
Plot No. 512-515, Phase - 1
GIDC, Naroda, Ahmedabad
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Design Basis:

29

Volume of wastewater to be treated per batch : 1100 KL
( OD of the wastewater < 2000 mg/L

Ammoniacal nitrogen content < 100 mg/L

Treatment time considered : 8 hours

Advantages of adopting this technology

-

%

e T G

There is no limitation on the levels of TDS concentration.

Any concentration of Ammoniacal nitrogen and phenolic compounds can be treated.
Ammoniacal Nitrogen and Phenolic Compounds after treatment is below detectable limits.
The system has a very small foot print. The treatment is carried out at ambient temperature
and slight pump pressure

The treatment time required is about 6-8 hours (can be adjusted to suit the conditions)
Existing units can be used with slight modifications to incorporate this system

Cost of treatment is very low

The Sludge generated from the hydrodynamic cavitation based treatment contains 75 - 85%
Ca0 which is a raw material for manufacturing cement. So instead of sending the ETP Sludge
to landfill, it can be sent to the Cement Industries for Co-processing.

1316




1317

The concept of Hydrodynamic Cavitation :

At low flowrate, water is everywhere free of If the flow rate through the Venturi is further
cavitation. Velocity is maximum in the section of increased, the extent of cavitation increases.
minimum area and pressure is then minimum. At this point the chlorine when injected will
When the flow rate is progressively increased, the oxidise the organic matter in exploded bubble and
minimum pressure decreases and there will be a due to the large surface area available, the
critical flowrate for which the vapour pressure is oxidation by chlorine molecule is almost

obtained at the throat. instantaneous.

At this operating point, cavitation appears in the
section of minimum area. In Figure, two bubbles are
clearly visible in the upper part of the Venturi. This
is the start of the cavitation state. _ 3
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Details of Treatment Scheme:

1318

J towards a greener future|

= The pH of the waste water is raised to 10.5 by
hydrated lime/ caustic soda.

= The waste water is then pumped through a
hydrodynamic cavitator. This is a batch process and
the system is kept under recirculation till the COD is
reached to desired limit.

= This is filtered in the filter press and the filtered

~ waste water is sent for disposal.
= - Entire treatment is based on chemical oxidation

9m

Rotameter
0-50 kg/hr

Chlorine
Tonner

, e———
2 1/2" HDPE Pipe
e from pump to
Sl ’/ Hydrodynamic
Cavitator
-~
1" MS Pipe
-, |
gt < : b 7.5 HP Pump
3/8 to 1 e A R e -
expansion Reaction Tank

1" HPDE PIPE to
hydrodynamic Cavitator

3/8" Copper tube

suitable for chlorine e 4
with threading i
on both sides | & il
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Gnatt Chart: HDC PROJECT STATUS ON DATED ON 27-06-2023

Tasks April May June July Remarks
W1 (W2 [W3 (W4 |W1|W2|W3|W4[W1|W2[W3|W4[W1|W2|W3|W4|-

Issue of Work Order Yes
Design & specs of the plant Completed
Submission of design and drawings Completed
Construction of walkway Completed
Order for Vaporiser Completed
Procurement of Vaporiser Completed
Installation of Vaporiser Completed
Order for Venturi pumps Completed
Procurement of Venturi pumps Completed
Installation of Venturi and recirculation pumps Completed
Order of transfer pumps Completed
Procurement of transfer pumps Completed
Installation of transfer pumps and piping Completed
Order for pipes and valves Completed
Procurement of pipes and valves Completed
Installation of header, rotameter and barometric head Completed
Installation of piping from tank to filter press Sarpisted
Hydraulic run Started
Commissioning of plant Under Progress
Running of the plant and training of personnel Under Process

— 5
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MS C Class
s Barometric leg
‘ 9.7 mts
i Si— 3
5 ) [ i [ ™ o
3" header S l
Seamless MS pipe ) 1" pi | |
£ Barometric leg : ‘
ﬁé ‘ S 3.5 mts | |
= ; 5
|
. [ jl_3" pipe 1 ;
Chining vilee g i U™ Chiorine inlet | |
3/8th copper Dipe\f % 700 mm o 1000 mm 3M§x%o;:g}|(’anss Pipe A Y V A
2';31?1?32 i%gr)\trol VaN 59 P g
N K k| K g5
2 Flang 9 z
L 2]
2 harmaer U te
o l§ é | ' |
‘g g Steam Inlet Elé O>| | PR T Chloring valve f“$ P'X
55 " bl |
oS 1"MS CClass n | n
] / / [
drain 3" teflon valve ;] k'
" header Seamless MS pipe
i ] with 10 nos of 1" pipe ouget
There will be 3 sets of chlorine header near the 3 platforms each covering 10 venturi
Piping drawing from tonner to vaporiser to distributor NEPL CETP, Naroda Sudhir Verma
(RE/NEPL/CETP rev 0) Mobile : 9327299099

Plot No. 512-515, Phase 1, Opp GIDC Post Office RAAS Envirocare

All dimensions in mm and levels in mts. 201, Bluechip Complex, Sayajigun

Only written dimensions to be followed. Do not scale the drawing GIDC, Naroda, Ahmedabad Vadoters ean oy
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3D views :

36

Aerial View of Modification of 1100 KL Tank
( with Hydrodynamic Cavitation System

hlorine pipe tray

( 0 Scrubber

CC Platform

/ Chlorine header
bank

hequred plate

Intentionally kept
pen to view pipes
to be covered with
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ANNEXURE A-8
Forwarding & Underta@@etter from Industry 1326
S under Sec

Application for consent for establishing / operation the industrial plant / p tion 21 of the Air (prevention & Control of Pollution’) Act, 1981

Important This Document or its copy does "NOT" serve as a Supporting Document Proof of Industry's Submission of an
Note: Application for aNOC / Consent. This Letter does"NOT" ensure that the Application FEES has been paid.

Application Purpose: Dear Sir, we are applying CTE - Amendment application. All Relevant documents uploaded in Relevant tag.

From: Naroda Enviro Project Ltd (Cetp), Category: RED / MEDIUM Print Date:  22/11/2022
Plot No: 512 - 515 Phase No: |, PCB-1D : 12718

INWARD : 266768

AHMEDABAD - 382330

Contact Person: Shri Shailesh Patwari, M ob: 9898874588, Ph:079 Dt:22/11/2022
DIST: Ahmedabad-Vatva, TAL: Ahmedabad-Vatva, SIDC: Naroda
To, Scrutinized By: H.I.MANIAR, SSO(330)
The Member Secretary,

Gujarat Pollution Control Board

Paryavaran Bhavan, Sector-10/A,

Gandhinagar - 382010

I / We here by Submitting application for NOC ,Inward No : 266768 ,Date : 22/11/2022 for CEE(CTE-
Ammendment).

Applying For : NOC Validity : 7 Years Grant By : MSC
Air Sector :0 Water Consumption : 0.000 klpd
Haz Sector : 0 No of Plants: 1 Incenerator : O
I nvestment _Air_ Water Hazardous
1.25Crs 0 0 0+0
15000 Rs OYears OYears OYears

Payable Fees: Air: 0, Water : 0,Haz: 0
Paid Amount : 15000, DD No: YICO1572478885, Dt: 11/21/2022, at ICO , ***

Query / Reply:

| / We have Uploaded the following PDFs Date # Files | Size(kb) | #Page
1 |SSI - SSI-IEM-C.A Certi / Investment Proofs 15/11/22 1 4253 8
2 |000 - Any Specific Information Called for [in SCRUTINY] 03/11/22 1 21696 122
3 |PLL - Plan LayOut + Site Plan 04/10/22 1 2856 3
4 |APC - Air Pollution Control Measures-Details 04/10/22 1 1445 8

[, the applicant declare that | have submitted full and complete documents and information in conformity to the applicable
acts/ rules. | am aware that, any delay / rejection in the processing of application on account of incorrect / incomplete
information shall be mine responsibility.

I R 0 0 R0 et

(Shailesh Patwari)

Note: | am hereby enclosing NOC-Form along with my application.
Please Attach Copy of NEFT/RTGS Challan with this L etter if you are paying through NEFT/RTGS.

Company s SEAL 1(Through XGN) I
Page 1 of 27
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Company s SEAL

2 (Through XGN)
Page 2 of 27



4 ;I 1328
= NET PaymenT Receipt

PCB | D: 12718-Naroda Enviro Project Ltd (Cetp)

Address: Plot No: 512 - 515 Phase No: I, -, -, AHMEDABAD, Ahmedabad (East) Pin: 382330
Application: 266768(CEE)-dd/M M /yyyy

Payment Id 411138
Payment Date  21/11/2022

Paid Amount 15000

Bank Details [CO-***

Transaction No  Y1CO1572478885

Status Success

Remarks Transaction Successful
Referance No 266768 (CTE-Ammendment)
Type CEE-CEE-CCA

MIS Date -

Date: 22/11/2022

Page 3 of 27



1329 4 Z Gujarat Pollution Control Board
aryavaran Bhavan, Sector-10/A,Gandhinagar - 382010

ey
Ny

Format of Application for obtaining NO OBJECTION CERTIFICATE (N.O.C) of the Board
( To be submitted with all details and plans at REGIONAL OFFICE )

CTE-Ammendment - 266768 (DRAFT COPY)

Date: 22/11/2022

1. Name of the firm with full address Naroda Enviro Project Ltd (Cetp)
and Pincode Plot No: 512 - 515 Phase No: I,

AIL|M EDABAD - 382330
DIST : Ahmedabad-Vatva, TAL : Ahmedabad-Vatva, SIDC :

Naroda
2.(a) Location of the Proposed factory (site plan : Distance from residencial area: 0.5 Kms
showing area and revenue survey on of village or Distance from State, District or National Highway : 1 Kms

plot no of SIDCincluding distance of the

proposed location from the residential area (s) and

/ road and / railway and / river or lake or pond

showing the direction.)

2.(b) Layout proposed showing internal and usual  : Asper the PDF attached
direction of strom water , run off :

3. Correspondence address with PIN Code : As per above.
4. Purpose for which NOC is required : Dear Sir, weare applying CTE - Amendment application. All
Relevant documents uploaded in Relevant tag.
5. Proposed date of starting Production : 01/10/1995
6. List of Raw materials with quantity in Metric units (M T/month)
Sr Raw Material Name Capacity - Unit / Month
1 |Raw effluent from around area (Sewage, Food industries,etc)) 11000.000 - KLT
2 |Raw effluent from Member Unit 3000.000 - KLT
7. List of Production with quantity proposed to be produced per month :
Sr Product Name NOC Qty CCA Qty Applied Qty I nspection Remark
1 |common effluent treatment plant (cetp) 14000.000]  14000.000 - KLT 14000.000[Unit in KLD
2 |common multi effect evaporator (mee) and spray dryer 600.000 600.000 - KLT 600.000|600 KLD
3 |treated effluent 0.000 0.000- KLT 0.000[0.00
8. Description of the manufacturing process with schematic diagram and flow Chart : As per the PDF attached
9. Water Consumption in liters/day : Industry:  145.000 Domestic:  5.000
10. Waste Water generation/Discharge(Kilo Lts Per Day-klipd) : Industry:  55.000 Domestic:  4.000

11. Before & After Treatment Values of Water Parameters:-

12. Final point of Disposal of Waste water (give name of river, : Ind: Mega PipeLine(ABD) , Dom: Common E.T.P
nala, pond or survey No of land along with site plan )

13. Detailed description of proposed waste water treatment : Asper the PDF attached

plant with schematic diagram / flowsheet ,/ or detailed

enginnering drawing as the case may be:

14. Feasibility / treatebility study report on the proposed . Asper the PDF attached

effluent treatment scheme. :

15. Details of fuel Consumption :
Coal,H.SD

16. Details of pollutansin gasesous emission in respect of the following :-

17. Details of pollutions control measureswith schematic diagram / flowsheet ,/ or detailed enginnering drawing asthe
case may be (with stack/chimney specifications,scrubber , ESP,bag,filter s etc) Please specify chimny height from ground
level.

Bag Filter,Scrubber,Scrubber

(a) Bailers
Sr_|Stack attached to Mts Remark Details of APCM Fuel Consp-Unit Pollutants
1 | Boiler 30 3TPH FIL,SCR Boiler 12.00 MT/Day | 150,100,50
AIR 1- Through XGN NN

Page 4 of 27



i 4 3 Gujarat Pollution Control 91)3.310
al

yavaran Bhavan, Sector-10/A,Gandhinagar - 382010

(b) Heaters
(c) Furnaces

(d) Process emissions
Sr [Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 |Driers 33 15 kl/hr SCR PM-150,
18. Details of Hazar dous wastes :
COLLECTION, DISPOSAL (LANDFILL), REUSE, STORAGE, TRANSPORTATION, UTILISATION
GENERATION, COLLECTION, STORAGE, TRANSPORTATION

Sr Sour ce of Hazar dous Waste Catg Qty/Y ear HW Disposal Management
1 [Chemicd dudge from waste water treatment | -35.3 5000.000-M.T | COL ,DSS,DEC,STO,TRA

2 | Empty barrels/containers/liners contaminated with hazardous | -33.1 182.500-M.T| COL,DSS,REU,STO,TRA,DET

chemicals /wastes

3 | Used or Spent QOil | -51 0.300-M.T | COL,CYC,STO,TRA

4 | Chemical Waste (Solid) Z -Z33 0.000-M.T | DST

5 | Inorganic Acids (Spent Acids) 11 -B15 6240.000-M.T | REC,REU,STO,DET

6 | Any process or digtillation residue 1 °-36.1 6000.000-M.T| CIW,COL,DSS,STO,TRA

20. List of Directors/ Partners/ Owners with-address and pincode. : As per the PDF attached

21. Following documents have been attached.

| / We have Uploaded the following PDFs Date # Files | Size(kb) | #Page
1 |SSI - SSI-IEM-C.A Certi / Investment Proofs 15/11/22 1 4253 8
2 1000 - Any Specific Information Called for [in SCRUTINY] 03/11/22 1 21696 122
3 |PLL - Plan LayOut + Site Plan 04/10/22 1 2856 3
4 |APC - Air Pollution Control Measures-Details 04/10/22 1 1445 8

22. (1) | hereby give an undertaking that the above information is correct.

(2) I undertake that 1/my company will abide by the provision aswell asrulesand regulations made under the Water
(Prevention and Control of Pollution) Act, 1974: the Air(Prevention and Control of Pollution) Act, 1981; the Environment
(Protection) Act, 1986 and the Water (Prevention and Control of Pollution) Cess Act,1977.

(3) I undertake that 1/my company will obtain the consent of the Board under the water, Air and Environment(Protection) Acts
before commencing the production.

(4) 1 understand that any condition imposed by the Board while granting NOC will be binding to me/my company.

23. |/We enclose here with Bank Draft No. YICO1572478885( *** )
& date : 22/11/2022 for Rs :15000 (In words : Fifteen Thousand Rupees Only)

drawn in favor of the Gujarat Pollution Control Board payable at the Regional Office as NOC fees.

Details of Previous CTE & CTO : ECC,28/02/2019 & AWH-117340 Valid Upto 24/08/2026 - GRT
NOC Amt = 15000, Investment Amt=Rs. 1.25 Crores, Validity For 7 Years, Catg: Red, Scale:

Inward Purpose :
Dear Sir, we are applying CTE - Amendment application. All Relevant documents uploaded in Relevant tag.

Other Information :

Date:  22/11/2022 e
1 H =
Designation : -
(Shailesh Patwari)
Note:

(1) All correspondence with this Board should be addressed to the Member Secretary of the Board.

(2) If the application is not complete in al respect it isliable to be rejected straighway.

(3) The application shell pay NOC feer by Demand Draft drawn in favour of Gujarat Pollution Control Board and payable at
the Regional Officele in accordance with the following rate schedule.

RATE OF THE NOC FEES
AIR 2- Through XGN NN
Page 5 of 27
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Gujarat Pollution Control Board
aryavaran Bhavan, Sector-10/A,Gandhinagar - 382010

===
B e
Sr. No. Investment (Rs. in Crores) Rate of NOC Fees
1 0 To 025 Rs. 2000
2 025 To 05 Rs. 3000
3 05 To 1 Rs. 6000
4 1 To 5 Rs. 15000
5 5 To 10 Rs. 37500
6 10 To 15 Rs. 65000
7 15 To 25 Rs. 75000
8 25 To 50 Rs. 100000
9 50 To 100 Rs. 150000
10 100 To 500 Rs. 300000
11 500 To 1000 Rs. 500000
12 1000 To 5000 Rs. 700000
13 5000 To 9999999 Rs. 1000000
AIR 5-Through XGN m |

Page 6 of 27
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Chartered Accountants B.Com., FC.A.,D.ISA.

(/802, Sankalp Apts., Opp. LJ. College, Vastrapur, Ahmedabad-380 015. Phone : (0) 40036616, 26769858 Email : rpaghdiwala@gmail.com

TO WHOMSOEVER IT MAY CONCERN

This is to certify that, M/s. NARODA ENVIRO PROJECTS LIMITED situated at
Plot No. 512-515, Phase- |, GIDC, Naroda, Ahmedabad — 382330 is running a

Common Effluent Treatment Plant (CETP).

That, the Fixed Assets as on 31.03.2022 for CETP inter alia gross blocks of assets
for Rs. 97',85,54,313 as per audited balance-sheet stands as under;

Amt. Rs. |
Land : CETP (including new land admeasuring 24130 sq. mt.) 10,43,42,490
Buildings and other civil structures 23,11,44,148
Upgradation & Retrofitting cost 7,24,46,599
Plant & Machinery | 11,69,15,466
Multi Stage Evaporator 8,01,85,726
Spray Dryer 9,60,54,997
Electrical Fixtures 1,79,73,684
Contribution to GoG and AMCA for Deep Sea Pipe-line 2,29,54,742

Further certified that, towards constant Upgradation of CETP and, iatest as a part
of recommendations of NEERI, Nagpur in its Report given under directions of
Honourable High Court of Gujarat in PIL 98/2021 for ‘Adequacy Assessment
Studies Upgradation and Retrofitting of CETP’ recommended to use Hydro-
dynamic Cavitation (HDC) for treatment.

A. SSI-IEM-C.A Certi / Investment Proofs (SSI) U i
/ : ploaded in XGN on 15/11/2022 17:24:54 from | 2
B. 12718-Naroda Enviro Project Ltd (Cetp) accepts the LEGAL responsibility e
and undertakes that the furnished information is CORRECT & ACCURATE

122.176.224.105. 1

Page 7 of 27



E*a%?&unlicensed DynamicPDF feature. Click here for ﬂtagmo:eval]

In compliance of this recommendation and, Upgradation of CETP and, mainly for
HDC Project, the total expenditure incurred towards Plant & Machinery and others
after 1.4.2022 to till date stands as under:

Description of Plant & machinery_ Amt. Rs.
1. Chlorine Vaporizer System 8,46,107
2. EOT Crane 12,03,010
3. Pumps (16 Nos.) 13,82,169
4. Venturi Scrubber 2,12,400
5. Lime Slurry Tank : capacity 13000 liters 2,95,000
6. Online Scrubbing and Emergency Scrubber 8,52,099
7. Chlorine Gas Detector 1,71,395
8. HDPE Pipe work with valves 4,54 683
9. MS structure for Platform for Lime Slurry Tank &
Staircase 3,53,590
10. Electrical Panels 9,82,940
11. Cables 3,69,184
12. Civil work — godown, panel room, cable trench etc 10,17,484
13. Flow Meter 8,792
14. Monitoring System for members 79,31,000

That, this certificate is being issued for limited purpose of an application made by
M/s Naroda Enviro Projects Ltd. to GPCB for its NOC for storage of Chlorine Gas
Cylinder as a part of HDC Project as term of License of PESO, Government of

India and, subsequent query of GPCB as a part of NOC.

FOR RAJ P SHAH & Co;
Chartered Accountants
FRN: 127284W

Qe

(RAJ P SHAH)
Proprietor
M.no. 044073

PLAC: AHMEDABAD
DATE: 14 November, 2022
UDIN: 22044073BDCGPG3700

A. SSI-IEM-C.A Certi / Invest_ment Proofs (SSI) Uploaded in XGN on 15/11/2022 17:24:54 from IP No: 122.176.224.105.
B. 12718-Naroda Enviro Project Ltd (Cetp) accepts the LEGAL responsibility 2
and undertakes that the furnished information is CORRECT & ACCURATE.

Page 8 of 27
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CIN : U29199G]1995NPLO279 17

TO WHOM SO EVER IT MAY CONCERN

This is to certify that, we at Common Effluent Treatment Plant (CETP) is im plementing the Chlorination
Project as per recommendation of NEERI, Nagrpur as a part of Upgradation of CETP at an estimated
cost of Rs. 1.25 crores, excluding Land, as the same is already in our possession and, available for the

same.

The said Project of Chlorination is likely to completed by 3¢t Sept., 2022.

A A -~ ™~ D
Ahmedabad 7 TN - ) ¢
&‘-, -4 i F,LE —_ P» 1—“"\
j:owardsagreener future Shailesh Patwari
28" July, 2022 e Chairman

NARODA ENVIRO PROJECTS LTD.
A. SSI-IE}

i N-oR-64116/20 33 omtPNo 0-226-18-218- S 1
R {} ‘ q_ é)SAé I!;et m{@,had—}SZBO Phone : 079-22816311, 22818391 E-mail : nepl | 0@hotmail.com
. 12718-NarodaRE8¢ira e L (Cdth cepistite
¢ and und:rtakes that the furnished information is CORRECT & ACCURATE.
Page 9 of 27
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Reply for query on XGN from RO dated 11.10.2022 (App ID. NO. 266768)

PCB ID: 12718 Date: 3.11.2022

To,
The Regional Officer,
Vatva

SUB: Query Raised in connection with our application for CTE Amendment dated
11.10.2022

REF: 1. Query from RO Staff, dated 11.10.2022
2. Our application Inward No. 266768

Dear Sir,

This is in connection with query dated 11.10.2022 raised on XGN with reference to
our CTE- Amendment application (Inward No. 266768). We are submitting herewith
following details for your kind clarification.

3;- Query Reply/Clarification

Please submit C.A. certificate
without depreciation cost of
’ existing and additional plant
machinery, land and building
cost and other miscellaneous
items.

» The detailed C.A. certificate is under
preparation and will be uploaded as early
as possible.

You are also requested to
2 | submit modified treatment| > Uploaded in PDF_0.000
process and flow chart.

Please clarify that » No additional plot or no any additional
3 | Whether any plot is added or land use  will be added for proposed
not. CTE — Amendment application.
4 List of plant machinery | > List of Plant and Machinery (Existing and
(Existing and proposed) proposed) is uploaded in PDF _0.000

Thanking You,
Yours Sincerely
Authorized Signatory
For, NEPL

Encl : As Above

- Query reply letter with annexure Uploaded in XGN on 03/11/2022 15:40:32 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

Page 10 of 27



49

1336

Tag . Power
Sr. No. Number Name of the Equipment rating(kW) FLC (Amperes)
1 P-101A Primary Flash mixer feed pump 14.92 30
2 P-101B Primary Flash mixer feed pump 11.19 22.5
3 P-102A ACT Feed Pump 14.92 30
4 P-102B ACT Feed Pump 14.92 30
Agitator for Flash Mixer
5 AG-101 (TK-102) 0.746 1.5
6 CLM-101 Rotaing Mechar.u.sm of Primary 1492 3
Clarifier
Submersible Mixer ACT 1
7 M-101A (TK-104A) 13.3 24
Submersible Mixer ACT 1
8 M-101B (TK-104B) 13.3 24
Agitator for pH Adjustment Tank
9 AG-102 (TK-108) 3.7 7.5
10 P-103A Anaerobic Feed Pump 3.7 7.5
11 P-103B Anaerobic Feed Pump 3.7 7.5
12 P-103C Anaerobic Feed Pump 3.7 7.5
13 P-104A ACT 2 Feed & Anaerobic Recirculation Pump 5.5 11.25
14 P-104B ACT 2 Feed & Anaerobic Recirculation Pump 5.5 11.25
15 P-104C ACT 2 Feed & Anaerobic Recirculation Pump 55 11.25
16 P-105A Anaerobic Sludge Pump 3.7 7.5
17 P-105B Anaerobic Sludge Pump 3.7 7.5
18 P-106A/B Auto Starter Pump 3.7 7.5
19 P-106B Auto Starter Pump 3.7 7.5
20 P-107 ACT -1 Sample Feed Pump 0.746 15
21 P-108A ACT-1 Sprinker Pump 5.595 11.25
22 P-108B ACT-1 Sprinker Pump 5.595 11.25
23 P-108C ACT-1 Sprinker Pump 5.595 11.25
24 P-108D ACT-1 Sprinker Pump 5.595 11.25
25 P-109 ACT -1 Inlet Sample Pump 0.75 1.5
26 B-201A ACT -2 & ASP Air Blower 75 123
27 B-201B ACT -2 & ASP Air Blower 55 92.5
28 B-201C ACT -2 & ASP Air Blower 55 92.5
29 B-201D ACT -2 & ASP Air Blower 75 123
30 B-201E ACT -2 & ASP Air Blower 75 123
31 B-202A ACT -1 Air Blower 93 187.5
32 B-202B ACT -1 Air Blower 93 187.5
33 B-202C ACT -1 Air Blower 93 187.5
34 B-202D ACT -1 Air Blower 93 187.5
Air Blower for pH ADJ.
35 B-203A & Flocculation Tank 3.7 73
Air Blower for pH ADJ.
36 B-203B & Flocculation Tank 3.47 73
37 B-204A Sewage Tank Air Blower 14.92 30
38 B-204B Sewage Tank Air Blower 14.92 30

- Query reply letter with annexure Uploaded in XGN on 03/11/2022 15:40:32 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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39 B-208A Holding Tank Air Blower 48.49 97.5
40 B-208B Holding Tank Air Blower 14.92 30
41 B-208C Holding Tank Air Blower 49.49 97.5
42 AG-301A Agitator for(TU_ ;%5‘1 /'3)03'”9 Tank 0.746 15
43 AG-301B Agitator for(TU_ ;%5‘1 g)c’s'”g Tank 0.746 15
Agitator for DAP Dosing Tank
44 | AG-302A 9 (T-3020) 9 0.746 15
45 AG-302B Agitator fozﬁggzg;’s'”g Tank 0.746 15
46 AG-303 Agitator for Alum Dosing Tank 3.73 7.5
47 AG-304 Agitator for DOPE Dosing Tank 3.73 7.5
48 AG-305 Agitator for Alum Dosing Tank 5.595 11.25
49 AG-306A Agitator for DWPE Dosing Tank 2.238 4.5
50 AG-306B Agitator for DWPE Dosing Tank 2.238 4.5
51 AG-307A | Agitator for Micronutrient Dosing Tank (T-307A) 0.746 1.5
52 AG-307B | Agitator for Micronutrient Dosing Tank (T-307B) 0.746 1.5
53 AG-308 Agitator for Caustic Dosing Tank 3.73 7.5
54 DP-301A Urea Dosing Pump 0.373 0.75
55 DP-301B Urea Dosing Pump 0.373 0.75
56 DP-301C Urea Dosing Pump 0.373 0.75
57 DP-302A DAP Dosing Pump 0.373 0.75
58 DP-302B DAP Dosing Pump 0.373 0.75
59 DP-302C DAP Dosing Pump 0.373 0.75
60 DP-303A Alum Dosing Pump 0.75 15
61 DP-303B Alum Dosing Pump 0.75 1.5
62 DP-304A DOPE Dosing Pump 1.492 3
63 DP-304B DOPE Dosing Pump 2.238 4.5
64 DP-304C DOPE Dosing Pump 0.373 0.75
65 DP-304D DOPE Dosing Pump 0.373 0.75
66 DP-305A Acid Dosing Pump 0.373 0.75
67 DP-305B Acid Dosing Pump 0.373 0.75
68 DP-305C Acid Dosing Pump 0.746 15
69 DP-306A Micronutrient Dosing Pump 0.373 0.75
70 DP-306B Micronutrient Dosing Pump 0.373 0.75
71 DP-307A DWPE Dosing Pump 3.73 7.5
72 DP-307B DWPE Dosing Pump 3.73 7.5
73 DP-307C DWPE Dosing Pump 0.373 0.75
74 DP-308A Caustic Dosing Pump 3.73 7.5
75 DP-308B Caustic Dosing Pump 0.373 0.75
76 SC-401 Mechanical Screen 2.3 4.3
Submersible Mixer for ACT 2

77 M-401A (TK-407) 13.3 24
78 M-401B Submersﬂzl_?Kl\_/I:(()e;‘) for ACT 2 133 o4
79 P-401A Sewage Feed Pump 11 23
80 P-401B Sewage Feed Pump 11.19 22.5
81 P-402A S1 to Post Treatment Feed Pump 11 22.5

- Query reply letter with annexure Uploaded in XGN on 03/11/2022 15:40:32 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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82 P-402B S1 to Post Treatment Feed Pump 11 225
83 P-402C S1 to Post Treatment Feed Pump 11 225
84 P-404A Sludge Recirculation Pump 11.19 225
85 P-404B Sludge Recirculation Pump 11.19 22.5
86 P-404C Sludge Recirculation Pump 11.19 225
87 P-404D Sludge Recirculation Pump 11.19 22.5
88 P_405A Sludge Removal Pump from 37 75
Secondary clarifier
89 P-405B Sludge Removal Pump from 37 75
Secondary clarifier
90 CLM-401 Rotaing Mechanism of Secondary Clarifier-1 0.746 1.5
91 CLM-402 Rotaing Mechanism of Secondary Clarifier-2 0.373 0.75
Agitator for Post Treatment Flash Mixer
92 AG-401 (TK-409) 3.7 7.5
93 AG-402 Agitator for Post Treatnﬁg; Flocculation Tank (TK- 15 3
Submersible Pump at Sewage
4 P-408A Holding Tank (TK-403A) 14.92 30
Submersible Pump at Sewage
95 P-408B Holding Tank (TK-403A) 11.19 22:5
96 P-406 ACT -2 Sample Feed Pump 0.37 0.75
97 P-407 ASP Sample Feed Pump 0.37 0.75
08 P_409A ACT-2 Bypass pump ( for sewage & textile 5595 11.25
stream)
99 P.409B ACT-2 Bypass pump ( for sewage & textile 5595 11.25
stream)
100 P_409C ACT-2 Bypass pump ( for sewage & textile 1119 225
stream)
101 P-410A Textile Feed Pump 11.19 225
102 P-410B Textile Feed Pump 11.19 22.5
103 P-411A ACT-1 Sprinker Pump 5.595 11.25
104 P-411B ACT-1 Sprinker Pump 5.595 11.25
105 P-411C ACT-1 Sprinker Pump 5.595 11.25
106 P-411D ACT-1 Sprinker Pump 5.595 11.25
107 P-420A ACT-2 Outlet Pump 5.595 11.25
108 P-420B ACT-2 Outlet Pump 5.595 11.25
109 P-420C ACT-2 Outlet Pump 5.595 11.25
110 DC-501A Decantor 22.38 45
111 DC-501B Decantor 22.38 45
112 P-502A Filter Press Feed Pump 12.5 26
113 P-502B Filter Press Feed Pump 11 23
Agitator for Filter Press Feed
114 AG-501 Tank (TK-503) 0.373 0.75
Sludge Removal Pump from
115 P-504A Tube Settler (TK-406A) 3.7 73
Sludge Removal Pump from
116 P-5048 Tube Settler (TK-406A) 3.7 73
Sludge Removal Pump from
17 P-505A Tube Settler (TK-406B) 55 12
Sludge Removal Pump from
118 P-5058 Tube Settler (TK-406B) 55 12
119 VFP Volute filter press 3.7 7
120 P-... DWPE Dosing Pump for VFP 0.37 1.2

- Query reply letter with annexure Uploaded in XGN on 03/11/2022 15:40:32 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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121 AG-... Agitator for DWPE tank 23 4.3
122 P-.. DWPE Dosing Pump for Decantor 3.7 7.3
123 AG-... Agitator for DWPE tank for Decantor 3.7 7.3
124 B-601A ComZ;e;Sp‘l’i;Z;j‘s‘ifmva've 0.746

125 B-601B Compressor for TOC Analyzer -

126 P-601 Sample Return Pump 0.373 0.75
127 Volute filter press 2.2 4.3
128 Flocculation Agitator 1.5 2.7
129 20 HP Scada Final Pump 15 25
130 15 HP Scada Final Pump 11 22
131 Final Sampling Pump 0.75 15
132 PAC Dosing pump 1 0.746 1.5
133 PAC Dosing pump 2 0.746 15

- Query reply letter with annexure Uploaded in XGN on 03/11/2022 15:40:32 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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List of Plant & Machinery for HDC Project :
For submission to GPCB A.'

towards a greener future
CIN : U292199G] 1 995NPLO27917

1 Chlorine Vaporizer System
2 EOT Crane

3 Pumps

4 Lime Slurry Tank
5 Online Scrubbing and Emergency Scrubber

6 Chlorine Gas Detector

7 HDPE Pipeing with Valves

8 MS structure for stair case and Lime Slurry Tank Platform
S Control Panel

10 Cables
11 Chlorine Tunner Crane

12 Civil Structure work like;
foundation for Pumps
scrubber support
operator room

ramps
Godown for Chlorine Gas Cyliners

NARODA ENVIRO PROJECTS LTD.

nepl | 0@hotmail.com

Regd. Office : Plot No. 512-515, Phase-1, GIDC, Naroda, Ahmedabad-382330 Phone : 079-228163 | I, 22818391 E-mail :

- List of Plant and Machineries + Flow diagram + Lay Uploaded in XGN on 10/11/2022 17:41:35 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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Proposed CETP Flow diagram with Modifly

e ‘:IE%Q @EQ) - = ,

Fo0Defuent

Existing CETP Flow diagram with Modifly

— @m0 -] o O

Food errivenT Feed Tank N
ac

. E v . - -

- List of Plant and Machineries + Flow diagram + Lay Uploaded in XGN on 10/11/2022 17:41:35 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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Sr.No | Unit operations and Quantity Dimensions (LxBxH) m Operating Unit operations and | Quantity Dimensions (LxBxH) m Operating

unit processes {Nos) volume (m®) unit processes (Nos) volume (m°)
1. Collection tank 1 5.35 x 5.35 x7.50 +0.50 215 16. | Caustic dosing tank 1 2 3Dia.x 225 +0.50 FB 9
2. Flash mixture 1 4.30 Lx 4.30 x2.86+0.50 53 17. | Sewage receiving tank 1 4.4x15x35+050FB 23

FB 18. | Screen chamber tank 1 3.05x 2.65 % 1.25+2.75 10
3 Primary clarifier 1 140 Dia<35 +050 FB 538 19. Sewagelholdlng tank 2 13.32x 7.92x 5.0+3.0 FB 527
4. | Holding tank 3 |24.0 x 12.0 x35.0+0.50 1008 2| Feshmuer 118 102 8080F8 -
- z : : ~ . occulation tan Ux 1.86% 7. .
5. [ACT- 1 [31.0 Dia.5.8 +0.50 FB 4375 o5 TTibe et 152144560762 FB | 780 M/S. NARODA ENVIRO PROJECT LTD.
8. Anaerobic bioreactor 1 31.5 Dia.x4.6 3583 23. | ACT-2 bioreactor 1 23.050 Lx (28.44 + 23.87) 4725
7. ASP feed tank 1 7.0x 3.0 x2.35+0.50 FB 50 W x 8.0+ 0.20 FB. — —
o e 1 e e e o Trapezoidal Shape PLOT NO. 512 TO 515, PHASE-1, GC.I.D.C.
' FB. ' ’ ’ 24. | ASP bioreactor 1 27.84 Lx (23.87 + 18.24) 4323 NARO DA DlST AHMEDABAD 382 330
W )

9. pH adjustment tank 1 13.36x% 4.0 x3.0 +0.50 FB 160 x 8.0+020 FB. GUJARAT STATE
10. | Urea dosing tank 2 1.3 Dia.x2.3 +0.50 FB 3 25 | Post treatment flash 1 2.0x 2.0 x 3.0+0.50 FB 12
11. DAP dosing tank 2 1.3Dia.x 2.3 +0.50 FB 3 mixture
12. | Alum dosing tank 1 2.3Dia.x 2.25 +0.50 FB 9 26. | Post treatment 1 4.7x 47x 45+0.50 FB 100 DETAIL PLAN SHOWING CHLORINE TONNERS
3. |DOPEdosinglank | 1 [23Dia.x 225+0.50 7 9 | %7 Seooniop cmfer | 2 |2500x357050F8 | 1483 STORAGE SHED : 40 FILLED, 20 EMPTY & 4 IN USE
14. | Micronutrient dosing “ 1.3 Dia.x2.3 +0.50 FB 3 28| Treated effluent tank T [140x7.0x25+050 FB 245 ’

tank 29. | Sludge tank primary 1 45% 3.0 x 35+0.50 FB a7
15. | Acid dosing tank 1 2.3 Dia.x 2.25 +0.50 FB 9 30. | Sludge tank secondar 2 5.0 Dia.x 2.5 49 DRAWING NO. NEP |_/01 DATE 10—-05—-2022

- List of Plant and Machineries + Flow diagram + Lay Uploaded in XGN on 10/11/2022 17:41:35 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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Details of unit sizes at CETP NEPL, Naroda

1344

Sr.No | Unit operations and Quantity Dimensions (LxB xH) m Operating
unit processes (Nos) volume (m?)
1. Collection tank 1 5.35 x 5.35 x7.50 +0.50 FB 215
2. Flash mixture 1 4.30 Lx 4.30 x2.86+0.50 53
FB
3. Primary clarifier 1 14.0 Dia.x 3.5 +0.50 FB 538
4, Holding tank 3 24.0 x 12.0 x35.0+0.50 FB 1008
5. ACT-| 1 31.0 Dia.x 5.8 +0.50 FB 4375
6. Anaerobic bioreactor 1 31.5 Dia.x4.6 3583
7. ASP feed tank 1 7.0x 3.0 x2.35 +0.50 FB 50
8. Auto starter 1 14.12 x 3.09%x2.39+ 0.50 104
FB
9. pH adjustment tank 1 13.36x 4.0 x3.0 +0.50 FB 160
10. | Urea dosing tank 2 1.3 Dia.x2.3 +0.50 FB 3
11. | DAP dosing tank 2 1.3Dia.x 2.3 +0.50 FB 3
12. | Alum dosing tank 1 2.3Dia.x 2.25 +0.50 FB 9
13. | DOPE dosing tank 1 2.3 Dia.x 2.25 +0.50 FB 9
14. | Micronutrient dosing 2 1.3 Dia.x2.3 +0.50 FB 3
tank
15. | Acid dosing tank 1 2.3 Dia.x 2.25 +0.50 FB 9
16. | Caustic dosing tank 1 2.3Dia.x 2.25 +0.50 FB 9
17. | Sewage receiving tank 1 4.4 x 1.5 x 3.5 +0.50 FB 23
18. | Screen chamber tank 1 3.05x 2.65 x 1.25 +2.75 FB 10
19. | Sewage holding tank 2 13.32x 7.92x 5.0 +3.0 FB 527
20. | Flash mixer 1 1.8x 1.8x2.8+0.50 FB 9
21. | Flocculation tank 1 12.0x 1.8x 1.7 +0.50 FB 36
22. | Tube settler 2 13.2x 14.4x 8.0 +0.2 FB 780
23. | ACT-2 bioreactor 1 23.050 Lx (28.44 + 23.87) 4725
W x 8.0 + 0.20 FB.
Trapezoidal Shape
24. | ASP bioreactor 1 27.84 Lx (23.87 + 18.24) W 4323
x 8.0 +0.20 FB. Trapezoidal
Shape
25. | Post treatment flash 1 2.0x 2.0 x 3.0 +0.50FB 12
mixture
26. Post treatment 1 4.7x 4.7x 4.5 +0.50 FB 100
flocculation tank
27. | Secondary clarifier 2 23.0 Dia.x 3.5 +0.50 FB 1453
28. | Treated effluent tank 1 14.0x7.0x2.5+0.50 FB 245
29. | Sludge tank primary 1 4.5x 3.0 x 3.5 +0.50 FB 47
30. | Sludge tank secondary 2 5.0 Dia.x 2.5 49
51

- List of Plant and Machineries + Flow diagram + Lay Uploaded in XGN on 10/11/2022 17:41:35 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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NOTES

* CHLORINE TONNERS STORAGE SITE
* CHLORINE TONNERS STORAGE SHED

* TOTAL NOS. OF CHLORINE TONNERS :
* EMPTY TONNERS SHOULD BE KEPT IN THE APPROVED STORAGE SHE

OF PETROLEUM & EXPLOSIVES SAFETY ORGANISATION
* DIMENSION OF EACH TONNER 2.10 M. LONG x 0.90 M.

* WEIGHT OF EACH FILLED TONNER ... 1539 KGS
* WEIGHT IF EACH EMPTY TONNER.........cccooiiiins 639 KGS
* CAPACITY OF EACH TONNER ..o, 900 KGS
* ALL TONNERS WILL BE KEPT IN HORIZONTAL POSITION

* THE STORAGE PLACE & THE AREA SURROUNDING IT SHALL
AT ALL TIMES BE KEPT CLEAN & FREE FROM ALL
FLAMMABLE, WASTE, VEGETATION & RUBBISH

* NATURE OF THE COMPRESSED GAS TOXIC

L1

* SUPPLIER SHOULD BE INFORMED IMMEDIATELY IN CASE OF
ANY LEAKAGE OF CHLORINE TONNERS

* STRENGTH OF FOUNDATIONS & STRUCTURAL DETAILS WITH ROOFING

40 FILLED & 20 EMPTY TOTAL 60 NOS.

D

DIA

MAY BE ADJUSTED

DEPENDING UP THE SOIL CONDITION AS PER ADVICE OF THE STRUCTURAL ENGINEER

* THE FOLLOWING FACILITIES ARE PROVIDED AT SITE AS A SAFETY MEASURE

(1) TWO SELF CONTAINED BREATHING APPARATUS

(2) EMERGENCY KITS FOR STOPPING ACCIDENTAL LEAKAGE OF CHLORINE THROUGH THE

VALVE & THE BODY OF THE TONNERS.

(6 NOS. OF GAS DETECTION UNITS)

(3) FACILITIES FOR NEUTRALIZATION OF CHLORINE IN CASE OF LEAKAGE OF CHLORINE
THROUGH THE VALVE & THE BODY OF THE TONNER WILL BE SUCH THAT CHLORINE

TONNER HOOD WILL BE PROVIDED ON THE LEAKED TONNER WHI
CONNECTED WITH HDPE PIPE LINE & CAUSTIC SODA CIRCULATIO

CH WILL BE
N TANK HAVING

VACUUM SYSTEM AT SITE (MAKE ARRANGEMENT SCRUBBER & CAUSTIC TANK QUANTITY

STOCHEOMATIC APPROX (7500 KG).

(4) THE STORAGE SHED SHALL BE IN THE CHARGE OF A COMPETENT PERSON

* E.0.T SHALL BE PROVIDED OF 5 TONS CAPACITY (MOVING IN ALL DI

RECTIONS).

* THE FLOORING OF STORAGE SHED SHALL BE PROVIDED WITH RAISED RAILS TO

PREVENT CONTACT OF MOISTURE WITH TONNERS

* WIND SOCK AT SUITABLE LOCATION SHALL BE PROVIDED.
* ALL DIMENSIONS ARE IN METERS UNLESS & UNTILL SPECIFIED

* ALL DIMENSION ARE TO BE CHECKED UP & REQUIRED TO BE CONFIRMED
IF, ANY AMBIGUITY FOUND THEREIN BEFORE EXECUTION OF THE WORK

* FLOW RATE OF SCRUBBER SHALL BE MINIMUM 1 TON/HR

CAPACITY OF BLOWER IS 5 HP X 18 INCH DIAMETER IMPELLER @ 1
GIVE 1500 CFM WHICH IS CONNECTED TO COUNTER CURRENT TYPE

WITH ALKALI @ 20 —22 % CIRCULATION BY 5 /6M3 FLOW PER HRS.

440 RPM  WHICH WILL
HDPE WET SCRUBBER
MEANS

1000 KG /HRS LEAKAGE OF CHLORINE CAN BE HANDLE BY THIS SCRUBBER

* CHLORINE SENSOR IS OF DRAGER POLYTRON 7000 & BOSEAN BH—-60 IS ALSO INSTALLED

IN CHLORINE TONNER ROOM AS HOOTER IN CASE OF LEACKAGE OF

* INTERLOCKING LOGICS WITH SCRUBBER SYSTEM NO. [-48.

CHLORINE GAS

RE CIRCULATING PUMPS
SCRUBBER

START SCRUBBER
PUMPS

HIGH CHLORINE GAS DETECTED

AT CHLORINE YARD —48

AT

SUCTION BLOWER AT
SCRUBBER

START SCRUBBER
BLOWER

GDIAT1001A_CI2

PLOT NO.

512 TO 515

PHASE NO.

M/S. NARODA ENVIRO PROJE

CT LTD.

1

INDUSTRIAL ESTATE

G.1.D.C. NARODA

POLICE STATION

NARODA

RAILWAY STATION

PLOT NO. 512 TO 515, PHASE-T,
NARODA, DIST
GUJARAT STATE

G.
AHMEDABAD 382 330

.D.C.—

AHMEDABAD

DISTRICT

AHMEDABAD

STATE

GUJARAT

DETAIL PLAN SHOWING CHLORINE
STORAGE SHED

40 FILLED, 20 EMPTY & 4

TONNERS
IN USE

PINCODE

382 330

DRAWING NO. NEPL/0O1 DATE

10—-05—-2022
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HEGI Y,
YR I¥PR /Government of India
IO 3R NI HATe™/Ministry of Commerce & Industry
Ueiferaw auT favwied JR&T TS /Petroleum & Explosives Safety Organisation (PESO)
TSIe- 390020

8th Floor, Yash Kamal Building, Sayajigunj, Vadodara - 390020
ZAW/E-mail : dyccebaroda@explosives.gov.in
GXHIY/Phone/Fax No : 0265 - 2225159

gafgHie TiPrior Approval No : A/IGIWB/GJ/06/927 (G98062) fa/Dated : 31/05/2022

ﬁﬁTﬁlTo,

fawa/sub

Helgu/sir,

M/s. Naroda Enviro Project Ltd.,

Plot No. 512 to 515, Phase-1, G.I.D.C.,,
Naroda

City: Ahmedabad,

District: AHMEDABAD

State: Gujarat

Pin : 382330

Plot No: 512 to 515,, Phase-1, G.I.D.C., Naroda, City: Ahmedabad, Taluka: Ahmedabad, District: AHMEDABAD, State: Gujarat, Pin : 382330 - =i
et T CHLORINE 7 %7 HSRUI- 719 RideR 7, 2016 & 3faid 3rgHie SRt &+ & TR H/Proposed storage of CHLORINE gas in cylinders at Plot
No: 512 to 515,, Phase-1, G.1.D.C., Naroda, City: Ahmedabad, Taluka: Ahmedabad, District: AHMEDABAD, State: Gujarat, Pin : 382330 - under
Gas Cylinders Rules 2016 Grant of approval regarding.

T 3OS 3. 14/05/2022 F 3G H. OIN1070364 T g TG He/Please refer to your application No.GiN1070364 dated 14/05/2022 .
TR fa HeRUr GRyensi &1 Arke A-3se U i g srgifed @ o § 3R Ud & B < gaieid Wia SiHie % Sl & w0 H $9% 1Y FeTs o

EE| % I/ The site layout and construction plan of the proposed Storage facilities is approved and two copies each of the same is returned herewith duly
signed in token of approval

Conditions of the Approvai:-

1. The site plan does not shows clearly the legends naming the nearby premises. This shall be shown in the drawing. 2.In addition to the FRP

Hood connected to adequate length of flexible piping connected to the suction of the blower, a permanent ducting towards chlorine tonner

valve side at the floor level of chlorine tonner platform to be provided and the same shall also be connected to the suction of the scrubber

system.3.Make provision for auto actuation of scrubbing system that is drives of scrubbing system based on signals from chlorine leak
sensors which shall be independent of human interface.4.Provide power back up to the drives of chlorine scrubbing system 5.Safe handling
procedure not specified in the drawing. 6. A comprehensive Risk Assessment study considering the Chlorines storage, the nearby Plants
process plant etc shall be conducted using Licensed Software such as DNV Phast etc and report to be submitted along with the compliance
report if any to be complied shall be submitted 7. HAZOP study shall be conducted and report shall be submitted along with close out report on
recommendations. 8. Caustic soda storage tank details along with capacity, Material of Construction, Pipelines to scrubber etc shall be clearly
mentioned. 9. Chlorine gas transfer details with details of Regulating Valve, Pressure gauge in between the Chlorine Container valve and the

regulating valve etc shall be shown in the P and | diagram 10.. NOC from Gujarat State Pollution Control Board shall be submitted. 11.

Photographs showing the completion of all works shall be submitted.

TR SR B 3 Srgrifed SRaur & SuR HSRUI s & o o1 wrf weft 2 & gof g1 W Fusfomiad o 3w wdd e o, s s 9 Rydes o,

2016 % 3faifd B T & SRy o e 8 99T YR W8 & e 3g 39 Hrterd BT SigHie =T § I/ After completion of the construction of

the storage shed in every respect as per the approved drawing(s), you are requested to forward the following documents as required under the Gas

Cylinders Rules, 2016 for Grant of Licence in Form-F and approval this cffice for inspection of the storage shed.

a. oW 48 3T ARAHAT F IR PV AR B SacRIE 21 [9UEd a1 YeRe T F USRI & AT SFATURY TAT0 SR 53 a1a) MR gRT srgifed
W % 1y o witieRY i Fer S8, 7 e a1 26 R e gRT SR} 531 T ST UHT U |/ No objection certificate issued by
District Authority/Local Body such as Gram Panchayat or the Urban local body along with Plan approved by NOC issuing authority as per requirement
of Rule 48 for storage of flammable or toxic or corrosive gases for sale/trading.

b. Td® ﬁﬁ & Bl Rids ot E'FZTTT‘IT ey O # ffdad w_ gall Tq EF‘ITh&IﬁT‘T H@E:T/ An application in form ‘C’ duly filled and signed;showing total
numbers of Cylinders of each Gases. .

c. Tt it S Bl FR BIs & &1, AT IR0 31 & fifc a1 Fs (CAD) fifie & IR U | /4 copies each of the approved drawings in blue

rint or CAD print without any inkvcorrection/CoIor code. .

%ﬂﬁﬁmﬁmﬂ, 2016 P Ted ST SHde- Ui W UGS 3-YTTd AL & weqd I Ui auf I 2000/-/- BT A9 e AT ST {631 ST §

| 3rufera lew'% HTAT WR 10 o g %ﬁﬁmaﬁ S |/ Alicense fee of Rs 2000/- per year to be submitted online through e-payment facility

available on online application portal under Gas Cylinders Rules, 2016. Licence will be granted upto 10 years on payment of requisite fee.

e. YIS Eif ﬁrﬁ, W 9T UFER TN BIATSER HA %ﬁ TII’@?H ol % %71 8T &R 1/ Specimen signature of the person/s authorised to sign the
correspondence intended for this department.

f. Gﬂ'ﬁﬁﬁ 3G & STER TﬁHTq 1 fmtor ek U;Uf ﬁ b1 % g sﬁﬁ HdT YHTUT U |/ A certificate to the effect that the construction of the godown has
been completed as per the approved drawing.

g. faftr Hior ¥ forg 7TU HSRUT ]IE & Wi BICUTE |/ Color photographs of storage shed taken from different angles.

h A copy of the No Objection Certificate issued by the District Authority as per requirement of Rule 48 of Gas Cylinders
Rules, 2016 for storage of Flammable/Corrosive/Toxic gases for the purpose of Sale or Trading and not for Own use.

Please note that you shall have to provide the following facilities and inform this office accordingly while applying for grant of
licence.

i. Emergency Kits for stopping accidental leakage of CHLORINE through the valve and the body of the cylinder.
ii. Facilities for neutralisation of CHLORINE in case of leakage.

iii. Two self contained breathing apparatus.

iv. Proper cylinder loading/unloading and handling arrangements.

R o, 7 SrHiE/SARY o TiAERET ¥ 3TaRaes gHf/aeoR=g U P 9 a1 gyT ] 3+ faftr & ge 78t < & | /This approval/permission,

however, does not absolve from obtaining necessary permission/clearance from other authorities or under other statutes as applicable

A. Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 04/10/2022 12:14:44 from IP No: 110.226.18.218.
B. 12718-Naroda Enviro Project Ltd (Cetp) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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YAATB/Encl :3(RYUI/Drawing(s) HagHd/Yours faithfully,

((TTOV=T 3MR.)
(GANESH R.))
30 fwies
Dy. 'Controller of Explosivgs

For Jt. Chief Controller of Explosives
/Vadodara
(343 STFeT S e o1 T, Yot quT 3 faarur & oy Fuam gART ITWIEE hitp://peso.gov.in F 1]

(For more information regarding status,fees and other details please visit our website http://peso.gov.in)

Note:-This is system generated document does not require physical signature.

A. Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 04/10/2022 12:14: 44igtdegned in®6AES 226.18.218.
B. 12718-Naroda Enviro Project Ltd (Cetp) accepts the LEGAL responsibility Reason: Approval No. : AGIWB/GJI06/327
and undertakes that the furnished information is CORRECT & ACCURATE. Location:Vadodara [GE8062)
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Purpose of Application

We, Naroda Enviro Projects Ltd. (NEPL) situated at Plot No. 512-515, Phase — |,
GIDC, Naroda, Ahmedabad — 382330 having a CCA vide Order No. AWH-117340
dtd. 03.09.2022 valid upto 24.08.2026 for Common Effluent Treatment Plant
(CETP) to handle 14 MLD effluent and 0.3 MLD effluent each at Common 6 Effect
Multi Effect Evaporator and Spray Dryer.

The purpose of this application is amendment in this CCA for ‘Chlorination’ as
suggested by NEERI as per their Report pursuant to Hon’ble High Court’s Order
in suo motu PIL No. 98/2021.

1. That, in suo moto PIL by Hon’ble High Court of Gujarat in PIL No. 98/2021,
the High Court had directed GPCB to appoint NEERI for ‘Adequacy
assessment studies, upgradation and, retrofitting of CETPs’ and submit
its Report.

2. That, NEERI had submitted its Draft Report in and, recommended for
advanced oxidation process as to Hydro- dynamic Cavitation (HDC) and,
mix it with SFT (sewage, food and textile) for further treatment, in line of
successful implementation by Nandesari and, this process is more
appropriate as techno- economical option for chemical effluent stream.

3. Based on this recommendation, we have made an application to
Petroleum and Explosive Safety Organization (PESO) in April, 2022 for
permission to store Compressed Chlorine Gas Cylinders — 48 Nos. having
900 Kg. chlorine gas and, developed suggested Storage Area of 30 mtr X
14 mtr. for the same, as hydro dynamic cavitation process requires
chlorine gas as an Oxidating Agent.

4. We have appointed an Authorized Consultant to carry out/ implement
this Project at our CETP viz. Envirokraft Associates, Ankhleshwar and
Petro Explo Consultancy, Ahmedabad for PESO License matter and, as per
their recommendations and suggestions, the following as been carried
out for HDC.

A. Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 04/10/2022 12:13:36 from IP No: 110.226.18.218.
B. 12718-Naroda Enviro Project Ltd (Cetp) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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5. At Storage/ godown, the 4 working cylinders of Chlorine will be covered
with FRP hood and, connected with Emergency Scrubber 1 having 11
meter stack height and,, 38 filled cylinders will be stored and, rest empty.

6. As per recommendation of professional consultant in the matter, the one
compartment of SFT-1 having volume of 1100 KLD have been designated
as for Hydro Cavitation and, SFT effluent will be taken at Equalization Tank
No. 3.

7. This compartment of SFT-1 will be covered with FRP Dome and, vent of
Dome will be attached with Scrubber 2.

8. We have also made an detailed application to GPCB in this regard on
6.4.2022.

9. The venturi scrubbers have also been procured. The EOT crane has also
been procured and installed.

10.The necessary 9 Nos. pumps, HDPE Tanks, pipe-line work etc. have also
been procured and installed.

11.The Risk Assessment and HAZOP Study Report has also been prepared as
per Explosive Act and Factories Act through Consultant Mr. Jaypal,
Makzad Networks ( P) Ltd., Vatva, Ahmedabad.

12.The detailed process of dynamic cavitation and its process flow diagram
alongwith layout piant, as to be foilowed by us are attached herewith.

13.We are in process of completing other formalities and required comply
required suggestions for obtaining a License from PESO.

14.The PESO has inter alia a condition for grant of License has asked to submit
NOC from GPCB.

A. Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 04/10/2022 12:13:36 from IP No: 110.226.18.218.
B. 12718-Naroda Enviro Project Ltd (Cetp) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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And, hence this application to GPCB for use and storage of Chlorine Gas. As
we are at verge of completion of installation of Hydro Dynamic Cavitation,
and, as also PIL is pending before H’ble High Court, we request GPCB to
expedite for NOC.

A. Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 04/10/2022 12:13:36 from IP No: 110.226.18.218.
B. 12718-Naroda Enviro Project Ltd (Cetp) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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CHLORINE TONNERS STORAGE SHED SITE.
FOR DETAILS SEE LAYOUT PLAN
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* CHLORINE TONNERS STORAGE SITE
* CHLORINE TONNERS STORAGE SHED

* TOTAL NOS. OF CHLORINE TONNERS :
* EMPTY TONNERS SHOULD BE KEPT IN THE APPROVED STORAGE SHE

OF PETROLEUM & EXPLOSIVES SAFETY ORGANISATION
* DIMENSION OF EACH TONNER 2.10 M. LONG x 0.90 M.

* WEIGHT OF EACH FILLED TONNER ... 1539 KGS
* WEIGHT IF EACH EMPTY TONNER.........cccooiiiins 639 KGS
* CAPACITY OF EACH TONNER ..o, 900 KGS
* ALL TONNERS WILL BE KEPT IN HORIZONTAL POSITION

* THE STORAGE PLACE & THE AREA SURROUNDING IT SHALL
AT ALL TIMES BE KEPT CLEAN & FREE FROM ALL
FLAMMABLE, WASTE, VEGETATION & RUBBISH

* NATURE OF THE COMPRESSED GAS TOXIC

L1

* SUPPLIER SHOULD BE INFORMED IMMEDIATELY IN CASE OF
ANY LEAKAGE OF CHLORINE TONNERS

* STRENGTH OF FOUNDATIONS & STRUCTURAL DETAILS WITH ROOFING

40 FILLED & 20 EMPTY TOTAL 60 NOS.

D

DIA

MAY BE ADJUSTED

DEPENDING UP THE SOIL CONDITION AS PER ADVICE OF THE STRUCTURAL ENGINEER

* THE FOLLOWING FACILITIES ARE PROVIDED AT SITE AS A SAFETY MEASURE

(1) TWO SELF CONTAINED BREATHING APPARATUS

(2) EMERGENCY KITS FOR STOPPING ACCIDENTAL LEAKAGE OF CHLORINE THROUGH THE

VALVE & THE BODY OF THE TONNERS.

(6 NOS. OF GAS DETECTION UNITS)

(3) FACILITIES FOR NEUTRALIZATION OF CHLORINE IN CASE OF LEAKAGE OF CHLORINE
THROUGH THE VALVE & THE BODY OF THE TONNER WILL BE SUCH THAT CHLORINE

TONNER HOOD WILL BE PROVIDED ON THE LEAKED TONNER WHI
CONNECTED WITH HDPE PIPE LINE & CAUSTIC SODA CIRCULATIO

CH WILL BE
N TANK HAVING

VACUUM SYSTEM AT SITE (MAKE ARRANGEMENT SCRUBBER & CAUSTIC TANK QUANTITY

STOCHEOMATIC APPROX (7500 KG).

(4) THE STORAGE SHED SHALL BE IN THE CHARGE OF A COMPETENT PERSON

* E.0.T SHALL BE PROVIDED OF 5 TONS CAPACITY (MOVING IN ALL DI

RECTIONS).

* THE FLOORING OF STORAGE SHED SHALL BE PROVIDED WITH RAISED RAILS TO

PREVENT CONTACT OF MOISTURE WITH TONNERS

* WIND SOCK AT SUITABLE LOCATION SHALL BE PROVIDED.
* ALL DIMENSIONS ARE IN METERS UNLESS & UNTILL SPECIFIED

* ALL DIMENSION ARE TO BE CHECKED UP & REQUIRED TO BE CONFIRMED
IF, ANY AMBIGUITY FOUND THEREIN BEFORE EXECUTION OF THE WORK

* FLOW RATE OF SCRUBBER SHALL BE MINIMUM 1 TON/HR

CAPACITY OF BLOWER IS 5 HP X 18 INCH DIAMETER IMPELLER @ 1
GIVE 1500 CFM WHICH IS CONNECTED TO COUNTER CURRENT TYPE

WITH ALKALI @ 20 —22 % CIRCULATION BY 5 /6M3 FLOW PER HRS.

440 RPM  WHICH WILL
HDPE WET SCRUBBER
MEANS

1000 KG /HRS LEAKAGE OF CHLORINE CAN BE HANDLE BY THIS SCRUBBER

* CHLORINE SENSOR IS OF DRAGER POLYTRON 7000 & BOSEAN BH—-60 IS ALSO INSTALLED

IN CHLORINE TONNER ROOM AS HOOTER IN CASE OF LEACKAGE OF

* INTERLOCKING LOGICS WITH SCRUBBER SYSTEM NO. [-48.

CHLORINE GAS

RE CIRCULATING PUMPS
SCRUBBER

START SCRUBBER
PUMPS

HIGH CHLORINE GAS DETECTED

AT CHLORINE YARD —48

AT

SUCTION BLOWER AT
SCRUBBER

START SCRUBBER
BLOWER

GDIAT1001A_CI2

PLOT NO.

512 TO 515

PHASE NO.

M/S. NARODA ENVIRO PROJE

CT LTD.

1

INDUSTRIAL ESTATE

G.1.D.C. NARODA

POLICE STATION

NARODA

RAILWAY STATION

PLOT NO. 512 TO 515, PHASE-T,
NARODA, DIST
GUJARAT STATE

G.
AHMEDABAD 382 330

.D.C.—

AHMEDABAD

DISTRICT

AHMEDABAD

STATE

GUJARAT

DETAIL PLAN SHOWING CHLORINE
STORAGE SHED

40 FILLED, 20 EMPTY & 4

TONNERS
IN USE

PINCODE

382 330

DRAWING NO. NEPL/0O1 DATE

10—-05—-2022

A. Plan LayOut + Site Plan (PLL) Uploaded in XGN on 04/10/2022 12:15:27 from IP No: 110.226.18.218.
B. 12718-Naroda Enviro Project Ltd (Cetp) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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Details of Flue Gas Emission

3;' Stack Attached To Staclznl;l)elght Fuel consumption APC System
Existing
CoaI“%TI/BE)oaga;@12 Bag Filter
1 | Boiler (3 TPH) for MEE 30 . y followed by water
Biogas@1200 bb
M*/Day scrubber
D. G. Set - 375 KVA (For
2 | Emergency Purpose 11 HSD/LDO @ -—--
1MT/Day
Only)
Hot Air Generator Bag Filter
3 ](110,00,000 Kcal/Hr) 33 Coal @ 60 MT/Day | followed by water
For Spray Dryer scrubber
Proposed
Nil
Process Gas Emission.
Sr. Specific Source of Type of Stacl_(Nent Alr pollution
No Emission Emission Height Control Measures
) (meter) (APCM)
Existing
n Two Stage Alkali
1 Spray Dryer SPM 33 Scrubber
Proposed
2 stage water
2 CL2 Storage Area 11 scrubber foiiowed by
HCI, Alkali scrubber
CL2 Storage Area CI2 2 stage water
3 Stand By (emergency 11 scrubber followed by
case only use) Alkali scrubber

A. Air Pollution Control Measures-Details (APC) Uploaded in XGN on 04/10/2022 12:13:08 from IP No: 110.226.18.218.
B. 12718-Naroda Enviro Project Ltd (Cetp) accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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PCB | D: 12718-Naroda Enviro Project Ltd (Cetp)

Address: Plot No: 512 - 515 Phase No: I, -, -, AHMEDABAD, Ahmedabad (East) Pin: 382330
Application: 266768(CEE)-dd/M M /yyyy

Payment Id 411138
Payment Date  21/11/2022

Paid Amount 15000

Bank Details [CO-***

Transaction No  Y1CO1572478885

Status Success

Remarks Transaction Successful
Referance No 266768 (CTE-Ammendment)
Type CEE-CEE-CCA

MIS Date -

Date: 22/11/2022
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67 ANNEXURE A-9 1354

Gujurat Pollution Control Board
Paryavaran Bhavan, Sector- VA,

Provisional Consent Order (CTE) Gandhinagar - 382010

Tele : 23222756
Consent No. CTE-124633 Valld upto: 21/11/2029 ;

AN '
Application | GIE:CTE-Ammendment, No. 206768 DI, 22/11/2022, Granted On: 26/02/2023 || PCBId:12718 |
e i i

h,dlsh[\lamda Enviro Project Ltd (Cetp),

Plot No: 512 - 315 Phase No: I, City ¢ AHUHMEDABAD,

Dist : Ahwedabad-Vatva, Tal Ahmedabad-Vatva, SIDC : Naroda
Phone : 079

SUB: Consent to Establish (NOU) under Section 25 of

REF; Your Application No (CHE:CTE-Ammendment) 266768 und Dated 22/11/2022

Without prejudice to the powers of this Board under the Water (Prevention and Control of Pollution) Act-1974, the Air Act-1981 and the
Environment (Protection) Act-1986 and without reducing your responsibilities under the said Acts in any way, this is to inform you that

this Board grants Consent to Establish for setting up ol an industrial plant/activities at , AHMEDABAD, Ahmedabad-Vatva,
Ahmedabad-Vatva, Phone No. 079 for the manufacturing of the items/products as mentioned in the detailed order ***,

The Validity period of the order will be Five Years from the date of issuc of CTE (NOC) order.
1. CTE Order No: CTE-124633 Valid Upto: 21/11/2029

2. All Conditions under the shall be Applicuble 1 you as mentioned in the detailed Consent Order ***
Approved CETP: Not Linked to any CETP
Approved TSDF: Eco Care Infrastructures Pyt Ltd [48212)

3. GENERAL CONDITIONS :-

@) This order 1s provisional order and detailed order is considered as final.
b All the conditons and provisions under the Water Act 1974, the Air Act 1981 and the Environment (Protection) Act - 1986 und the rules made there under shall be

complied with®
©) All the conditions and provisions under the Hazardous Waste (Management, Handling and Trans boundary Movement) Rules 2008 as amended shall be complicd

with*

d) The concenuation of Noise in ambient air within the premises of industrial unit shall not exceed following levels:

Between 6 A M. and 10 P.M.: 78 dB (A)

Between 10 P.M. and 6 AM.: 70 dB (A)

¢} In case of change of ownership/management the name and address of the new owners / partners/ directors/ proprictor or cquipment or working conditions as
mentioned m the consents form’ order should immediately be intimated to the Board.

1) Industry shall have to display data outside the main factory gate with regard to quantity and nature of hazardous chemicals being handled in the plant, including
waste water and air emissions and solid hazardous wastes generated within the factory premises.

) Adequate plantation shall be carried out all wlong the periphery of the industrial premises in such a way that the density of plamation is
land and 4 green belt of 5 meters width 1s developed

h) The apphicant shall have to submit the returns in prescribed form regarding water consutption und shall have to make payment of water cess ta the Bourd under the
Water Cess Act- 1977,

1) The applicant shall abtain membership of common infrasiructure for disposal of effTuent / Hazardous waste.
1) The apphcant shall however, not without the prior consent of the Board bring into use any new or altered outlet for the discharge of effluent or gascous emission or
sewage waste from the proposed industrial plaut. The applicant is required 1 make applications to this Board for this purpose in the prescribed torms under the
provisions of  the Water Act-1974, the Air Act-1981 and the Environment {Protection) Act-1986.

k) 1 it s established by any competent authority that the damage is caused due (o their industrial activities to
to pay the compensation as determined by the competent authority.

atleast 1000 trees per acre of

any person or his property, in that case they are obliged

For and on behalf of

*** Note : ACT-Specific, Industry-specific, Area-specific Conditions alongwith ; i
Product, Waste water effluent details shall be precisely mentioned In the Gujarat Pollution Control Board
DETAILED Consent Order .
*** Note : This is only provisional communication. The final Consent/Authorization D . M - ’ “ YA \Q e ,
in hard copy with duly signed by competent authority shall the final and valid
ConsenVAuthorization, (Member S v
ember Secretary
Printed On 2 27/02/2023 Computer ucm;ym:lyml Orider theu XGN, does NOT require Physical Signature 1

L

& Scanned with OKEN Scanner
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ANNEXURE A -10

SL.NO MANIFEST NO. DATE QUANTITY(MT)
1 1436836 26-10-2021 25.13
2 1436946 26-10-2021 29.38
3 1437007 26-10-2021 26.05
4 1437929 27-10-2021 24.37
5 1438909 28-10-2021 31.735
6 1439084 28-10-2021 26.18
7 1441113 30-10-2021 26.63
8 1441130 30-10-2021 23.905
9 1441994 31-10-2021 25.055
10 1442006 31-10-2021 25.88
11 1443057 01-11-2021 22.87
12 1443092 01-11-2021 26.465
13 1443958 02-11-2021 2541
14 1443996 02-11-2021 23.035
15 1444021 02-11-2021 30.14
16 1453570 16-11-2021 19.03
17 1453922 16-11-2021 20.99
18 1454406 16-11-2021 27.21
19 1455007 17-11-2021 21.17
20 1455357 17-11-2021 27.645
21 1459172 21-11-2021 19.505
22 1459181 21-11-2021 19.335
23 1459396 22-11-2021 16.445
24 1460227 22-11-2021 25.2
25 1460234 22-11-2021 26.57
26 1460350 22-11-2021 28.715
27 1460376 22-11-2021 16.835
28 1461170 23-11-2021 15.115
29 1461401 23-11-2021 28.47
30 1461562 23-11-2021 18.11
31 1462399 24-11-2021 14.615
32 1462651 24-11-2021 215
33 1462738 24-11-2021 25.815
34 1463052 25-11-2021 18.625
35 1463248 25-11-2021 26.135
36 1463457 25-11-2021 30.73
37 1463811 25-11-2021 20.015
38 1463828 25-11-2021 23.435
39 1464489 26-11-2021 32.19
40 1465027 26-11-2021 26.83
41 1465041 26-11-2021 23.785
42 1465488 27-11-2021 21.45
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43 1465493 27-11-2021 23.45
44 1465767 27-11-2021 16.37
45 1465774 27-11-2021 29.235
46 1465778 27-11-2021 16.785
47 1466094 27-11-2021 23.065
48 1466387 28-11-2021 18.09
49 1468224 30-11-2021 22.59
50 1468234 30-11-2021 23.4

51 1468459 30-11-2021 23.22
52 1469020 30-11-2021 23.145
53 1469033 30-11-2021 22.8

54 1470173 02-12-2021 19.135
55 1470182 02-12-2021 31.9

56 1471827 04-12-2021 21.855
57 1471830 04-12-2021 23.64
58 1471852 04-12-2021 22.875
59 1472051 04-12-2021 21.71
60 1472150 04-12-2021 22.195
61 1472328 04-12-2021 23.325
62 1472370 04-12-2021 19.17
63 1472371 04-12-2021 29.295
64 1472838 05-12-2021 21.685
65 1472858 05-12-2021 23.81
66 1472871 06-12-2021 30.14
67 1473252 06-12-2021 19.43
68 1473254 06-12-2021 31.335
69 1474435 07-12-2021 32.935
70 1474437 07-12-2021 19.39
71 1474966 07-12-2021 20.82
72 1474968 07-12-2021 24.635
73 1475365 08-12-2021 18.745
74 1475740 08-12-2021 33.65
75 1476409 09-12-2021 14.38
76 1476874 09-12-2021 18.57
77 1477104 09-12-2021 24.74
78 1477105 09-12-2021 22.85
79 1477120 09-12-2021 27.89
80 1478145 10-12-2021 34.34
81 1478167 10-12-2021 18.32
82 1479310 11-12-2021 18.32
83 1479315 11-12-2021 34.34
84 1480478 13-12-2021 20.025
85 1480761 13-12-2021 28.54
86 1480963 13-12-2021 25.415
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87 1483465 15-12-2021 35.07
88 1484354 16-12-2021 35.435
89 1484368 16-12-2021 26.515
90 1484592 16-12-2021 24.695
91 1485024 16-12-2021 27.025
92 1486272 17-12-2021 24.105
93 1486275 17-12-2021 27.42
94 1486278 17-12-2021 21.44
95 1486285 17-12-2021 24.015
96 1486497 18-12-2021 30.715
97 1489352 21-12-2021 23.37
98 1489355 21-12-2021 19.56
99 1489481 21-12-2021 30.095
100 1489550 21-12-2021 24.065
101 1489561 21-12-2021 22.43
102 1490643 22-12-2021 32.99
103 1490734 22-12-2021 24.59
104 1490980 22-12-2021 27.6

105 1491403 22-12-2021 24.505
106 1491903 23-12-2021 30.86
107 1493748 24-12-2021 29.695
108 1493755 24-12-2021 25.02
109 1494676 25-12-2021 30.15
110 1495534 26-12-2021 30

111 1495610 26-12-2021 27.335
112 1495626 26-12-2021 21.515
113 1495642 26-12-2021 26.535
114 1496785 27-12-2021 25.4

115 1496873 27-12-2021 25.34
116 1496875 27-12-2021 25.48
117 1496913 27-12-2021 25.95
118 1503418 02-01-2022 25.585
119 1503425 02-01-2022 24.23
120 1503431 03-01-2022 31.6

121 1503435 03-01-2022 28.81
122 1503436 03-01-2022 26.29
123 1503437 03-01-2022 28.03
124 1504113 03-01-2022 23.52
125 1504184 03-01-2022 30.91
126 1504206 03-01-2022 21.98
127 1504229 03-01-2022 19.61
128 1504238 03-01-2022 20.01
129 1504578 03-01-2022 23.105
130 1504582 03-01-2022 22.27
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131 1504585 03-01-2022 24.015
132 1504587 03-01-2022 23.9

133 1504590 03-01-2022 21.58
134 1504665 04-01-2022 27.86
135 1504670 04-01-2022 28.6

136 1505472 04-01-2022 23.045
137 1505804 04-01-2022 26.79
138 1505806 04-01-2022 23.86
139 1505807 04-01-2022 23.6

140 1505811 04-01-2022 22.05
141 1505812 04-01-2022 27.63
142 1505813 04-01-2022 26.63
143 1505819 04-01-2022 24.69
144 1505820 04-01-2022 23.065
145 1505822 04-01-2022 21.065
146 1505919 05-01-2022 23.775
147 1505926 05-01-2022 20.85
148 1505934 05-01-2022 19.885
149 1506190 05-01-2022 22.215
150 1506858 05-01-2022 29.05
151 1506893 05-01-2022 24.02
152 1506982 05-01-2022 23.39
153 1507015 06-01-2022 23.26
154 1507016 06-01-2022 33.175
155 1507028 06-01-2022 22.69
156 1507029 06-01-2022 22.92
157 1507625 06-01-2022 25.105
158 1507714 06-01-2022 17.14
159 1508051 06-01-2022 27.81
160 1508106 06-01-2022 21.315
161 1508107 06-01-2022 23.6

162 1508108 06-01-2022 22.855
163 1508111 06-01-2022 25.24
164 1508126 07-01-2022 24.99
165 1508146 07-01-2022 22.63
166 1508147 07-01-2022 24.84
167 1508148 07-01-2022 26.025
168 1508149 07-01-2022 20.345
169 1508193 07-01-2022 23.54
170 1508332 07-01-2022 20.82
171 1508387 07-01-2022 16.415
172 1509062 07-01-2022 13.46
173 1509142 07-01-2022 24.14
174 1509265 07-01-2022 21.185
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175 1509267 07-01-2022 24

176 1509268 07-01-2022 20.76
177 1509271 07-01-2022 17.675
178 1509274 07-01-2022 27.71
179 1509284 07-01-2022 23.22
180 1509386 08-01-2022 24.665
181 1509388 08-01-2022 22.8

182 1509397 08-01-2022 25.48
183 1509404 08-01-2022 22.25
184 1509542 08-01-2022 21.4

185 1509638 08-01-2022 21.88
186 1509643 08-01-2022 22.895
187 1509880 08-01-2022 22.445
188 1509890 08-01-2022 20.225
189 1510304 08-01-2022 28.445
190 1510310 08-01-2022 32

191 1510316 08-01-2022 20.49
192 1510499 08-01-2022 29.525
193 1510500 08-01-2022 25.16
194 1510506 08-01-2022 31.21
195 1510508 08-01-2022 28.86
196 1510513 09-01-2022 23.41
197 1510655 09-01-2022 22.45
198 1510661 09-01-2022 26.9

199 1510664 09-01-2022 2491
200 1510845 09-01-2022 27.6

201 1511054 09-01-2022 30.51
202 1511159 09-01-2022 17.495
203 1511211 09-01-2022 15.215
204 1511212 09-01-2022 15.37
205 1511267 09-01-2022 20.88
206 1511268 09-01-2022 19.93
207 1511269 09-01-2022 23.365
208 1511272 09-01-2022 16.595
209 1511274 09-01-2022 17.24
210 1511276 09-01-2022 24.255
211 1511452 10-01-2022 24.385
212 1511545 10-01-2022 22.67
213 1511778 10-01-2022 30.11
214 1512328 10-01-2022 34.54
215 1512333 10-01-2022 32.96
216 1512336 10-01-2022 21.77
217 1512339 10-01-2022 22.87
218 1512340 10-01-2022 23.79
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219 1512349 10-01-2022 17.285
220 1512352 10-01-2022 19.455
221 1512353 10-01-2022 29.515
222 1512480 10-01-2022 24.495
223 1512483 10-01-2022 24.49
224 1512484 10-01-2022 26.065
225 1512494 10-01-2022 23.6

226 1512760 11-01-2022 21.55
227 1512766 11-01-2022 22.995
228 1512771 11-01-2022 24.145
229 1512780 11-01-2022 31.06
230 1512785 11-01-2022 18.88
231 1512806 11-01-2022 18.88
232 1512814 11-01-2022 18.155
233 1512930 11-01-2022 26.66
234 1513221 11-01-2022 14.6

235 1513228 11-01-2022 12.855
236 1513504 11-01-2022 26

237 1513566 11-01-2022 18.05
238 1513706 11-01-2022 19.78
239 1513707 11-01-2022 29.305
240 1513708 11-01-2022 24.755
241 1513711 11-01-2022 28.66
242 1513734 11-01-2022 22.045
243 1513740 11-01-2022 27.065
244 1513754 12-01-2022 23.325
245 1513755 12-01-2022 25.11
246 1513756 12-01-2022 30.63
247 1513757 12-01-2022 28.79
248 1514038 12-01-2022 30.12
249 1514192 12-01-2022 29.48
250 1514228 12-01-2022 28.53
251 1514267 12-01-2022 26.23
252 1514336 12-01-2022 22.255
253 1514342 12-01-2022 21.47
254 1514866 12-01-2022 24.005
255 1514868 12-01-2022 26.015
256 1514869 12-01-2022 23.47
257 1514871 12-01-2022 16.74
258 1514907 12-01-2022 14.85
259 1514912 12-01-2022 16.04
260 1515952 13-01-2022 21.33
261 1516238 14-01-2022 16.71
262 1516239 14-01-2022 14.74
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263 1516250 14-01-2022 19.69
264 1516252 14-01-2022 18.14
265 1516268 14-01-2022 18.38
266 1516346 14-01-2022 14.68
267 1516347 14-01-2022 16.865
268 1516350 14-01-2022 20.645
269 1516351 14-01-2022 16.51
270 1516352 14-01-2022 18.78
271 1517235 15-01-2022 18.575
272 1517435 16-01-2022 19.79
273 1517568 16-01-2022 17.67
274 1517569 16-01-2022 16.98
275 1517879 16-01-2022 14.23
276 1517881 16-01-2022 13.04
277 1517887 16-01-2022 27.91
278 1517915 16-01-2022 25.045
279 1517916 16-01-2022 27.805
280 1517917 16-01-2022 24.835
281 1517918 16-01-2022 24.36
282 1518330 17-01-2022 17.1

283 1519121 17-01-2022 21.59
284 1519123 17-01-2022 26.71
285 1519125 17-01-2022 32.705
286 1519127 17-01-2022 19.01
287 1519130 17-01-2022 28.15
288 1519133 17-01-2022 29.74
289 1519171 17-01-2022 23.26
290 1519172 17-01-2022 14.555
291 1519173 17-01-2022 18.7

292 1519174 17-01-2022 25.485
293 1519176 17-01-2022 19.515
294 1519927 18-01-2022 28.295
295 1519938 18-01-2022 24.66
296 1520058 18-01-2022 16.535
297 1520069 18-01-2022 23.935
298 1520321 18-01-2022 21.315
299 1520328 18-01-2022 37.435
300 1520447 18-01-2022 18.195
301 1520449 18-01-2022 18.08
302 1520451 18-01-2022 14.955
303 1520459 18-01-2022 13.875
304 1520767 19-01-2022 12.17
305 1520947 19-01-2022 22.985
306 1521343 19-01-2022 23.76
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307 1521571 19-01-2022 25.615
308 1521669 19-01-2022 16.09
309 1521670 19-01-2022 20.99
310 1521672 19-01-2022 16.27
311 1521674 19-01-2022 12.99
312 1521676 19-01-2022 20.58
313 1521678 19-01-2022 18.05
314 1521679 19-01-2022 15.46
315 1521680 19-01-2022 27.925
316 1521681 19-01-2022 21.03
317 1521685 19-01-2022 22.705
318 1521687 19-01-2022 21.605
319 1522010 20-01-2022 27.08
320 1522728 20-01-2022 32.125
321 1522730 20-01-2022 30.5

322 1522731 20-01-2022 25.77
323 1522734 20-01-2022 16.59
324 1522735 20-01-2022 19.34
325 1523420 21-01-2022 16.69
326 1523426 21-01-2022 16.035
327 1523441 21-01-2022 31.32
328 1523516 21-01-2022 29.69
329 1523632 21-01-2022 12.6

330 1523931 21-01-2022 26.055
331 1523934 21-01-2022 13.495
332 1523935 21-01-2022 17.825
333 1523936 21-01-2022 18.34
334 1523937 21-01-2022 23.72
335 1523938 21-01-2022 15.015
336 1523939 21-01-2022 19.73
337 1523941 21-01-2022 16.255
338 1524598 22-01-2022 15.98
339 1524947 22-01-2022 31.19
340 1524948 22-01-2022 26.245
341 1524951 22-01-2022 26.575
342 1525037 22-01-2022 30.095
343 1525040 22-01-2022 30.2

344 1525437 23-01-2022 15.74
345 1525441 23-01-2022 19.385
346 1525445 23-01-2022 21.78
347 1525449 23-01-2022 15.025
348 1525452 23-01-2022 23.405
349 1525721 23-01-2022 21.645
350 1525723 23-01-2022 29.35
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351 1525725 23-01-2022 25.5
352 1525726 23-01-2022 26.02
353 1525793 24-01-2022 23.05
354 1526299 24-01-2022 15.655
355 1526397 24-01-2022 33.96
356 1527002 24-01-2022 25.94
357 1527003 24-01-2022 26.395
358 1527004 24-01-2022 34.495
359 1527009 24-01-2022 26.755
360 1527010 24-01-2022 24.735
361 1527011 24-01-2022 28.11
362 1527012 24-01-2022 24.26
363 1527508 25-01-2022 21.595
364 1527519 25-01-2022 23.735
365 1527529 25-01-2022 27.035
366 1527541 25-01-2022 22.065
367 1527566 25-01-2022 11.84
368 1527725 25-01-2022 19.025
369 1527736 25-01-2022 24.085
370 1527741 25-01-2022 26.01
371 1527862 25-01-2022 29.2
372 1527870 25-01-2022 20.905
373 1528033 25-01-2022 23.025
374 1528037 25-01-2022 15.16
375 1528160 25-01-2022 27.64
376 1528212 25-01-2022 22.62
377 1528213 25-01-2022 19.62
378 1528588 26-01-2022 12.895
379 1528595 26-01-2022 20.745
380 1528638 26-01-2022 27.03
381 1528824 26-01-2022 29.04
382 1528829 26-01-2022 14.65
383 1528831 26-01-2022 27.045
384 1528833 26-01-2022 28.2
385 1528948 26-01-2022 21.065
386 1528950 26-01-2022 30.23
387 1528951 26-01-2022 22.805
388 1528952 26-01-2022 16.925
389 1528953 26-01-2022 24.34
390 1528964 26-01-2022 26
391 1528966 26-01-2022 22.99
392 1528967 27-01-2022 24.31
393 1528993 27-01-2022 16.065
394 1529563 27-01-2022 29.93
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395 1529567 27-01-2022 26.1

396 1529571 27-01-2022 23.55
397 1529576 27-01-2022 21.04
398 1529973 27-01-2022 15.24
399 1529979 27-01-2022 27.28
400 1530170 27-01-2022 14.76
401 1530175 27-01-2022 18.85
402 1530178 27-01-2022 23.65
403 1530180 27-01-2022 26.97
404 1530214 28-01-2022 21.85
405 1530215 28-01-2022 17.47
406 1530787 28-01-2022 28.41
407 1530791 28-01-2022 21.11
408 1530804 28-01-2022 26.18
409 1531041 28-01-2022 19.23
410 1531045 28-01-2022 14.255
411 1531427 28-01-2022 12.01
412 1531430 28-01-2022 24.005
413 1531431 28-01-2022 31.03
414 1531435 28-01-2022 15.385
415 1531471 28-01-2022 26.725
416 1531472 28-01-2022 20.715
417 1532004 29-01-2022 20.32
418 1532014 29-01-2022 22.43
419 1532073 29-01-2022 18.195
420 1532315 29-01-2022 21.005
421 1532481 29-01-2022 20

422 1532688 30-01-2022 31.74
423 1532689 30-01-2022 27.655
424 1532690 30-01-2022 22.615
425 1532691 30-01-2022 23.505
426 1532692 30-01-2022 23.115
427 1533100 30-01-2022 26.875
428 1533105 30-01-2022 21.29
429 1533241 30-01-2022 28.395
430 1533331 30-01-2022 28.48
431 1533337 30-01-2022 24.79
432 1533338 30-01-2022 26.23
433 1533342 30-01-2022 26.47
434 1534289 31-01-2022 23.38
435 1534294 31-01-2022 21.455
436 1534299 31-01-2022 17.7

437 1534310 31-01-2022 15.28
438 1534598 31-01-2022 26.985

1364



1365

/8

439 1534599 31-01-2022 19.69
440 1534602 31-01-2022 23.31
441 1534604 31-01-2022 27.225
442 1534608 31-01-2022 19.14
443 1534622 31-01-2022 17.31
444 1534624 31-01-2022 22.78
445 1535079 01-02-2022 31
446 1535098 01-02-2022 23.74
447 1535103 01-02-2022 29.655
448 1535662 01-02-2022 23.41
449 1535674 01-02-2022 28.99
450 1535685 01-02-2022 17.235
451 1535691 01-02-2022 27.075
452 1535695 01-02-2022 25.16
453 1535716 01-02-2022 18.565
454 1535947 02-02-2022 26.13
455 1535952 02-02-2022 26.07
456 1535959 02-02-2022 21.33
457 1536215 02-02-2022 22.005
458 1536441 02-02-2022 27.87
459 1536452 02-02-2022 23.234
460 1536470 02-02-2022 19.565
461 1536781 02-02-2022 18.9
462 1536785 02-02-2022 27.495
463 1536808 02-02-2022 25.44
464 1536826 02-02-2022 22.33
465 1536956 02-02-2022 19.545
466 1536960 02-02-2022 25.41
467 1536961 02-02-2022 27.685
468 1536969 02-02-2022 22.145
469 1536984 02-02-2022 23.59
470 1537369 03-02-2022 28.78
471 1537377 03-02-2022 25.67
472 1538007 03-02-2022 23.325
473 1538014 03-02-2022 25.23
474 1538022 03-02-2022 28.085
475 1538085 03-02-2022 23.605
476 1538203 04-02-2022 19.565
477 1539000 04-02-2022 27.17
478 1539005 04-02-2022 21.2
479 1539013 04-02-2022 27.31
480 1539184 04-02-2022 25.32
481 1539187 04-02-2022 20.2
482 1539555 05-02-2022 16.82
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483 1539563 05-02-2022 17.42
484 1539584 05-02-2022 25.43
485 1540061 05-02-2022 26.23
486 1540068 05-02-2022 20.05
487 1540260 05-02-2022 23.3
488 1540261 05-02-2022 23.03
489 1540263 05-02-2022 23.25
490 1540831 06-02-2022 25.62
491 1540912 06-02-2022 23.415
492 1540915 06-02-2022 2457
493 1541994 07-02-2022 25.985
494 1542133 07-02-2022 21.83
495 1542134 07-02-2022 23.005
496 1542135 07-02-2022 26.395
497 1542136 07-02-2022 25.19
498 1542138 07-02-2022 28.165
499 1542139 07-02-2022 20.29
500 1542162 08-02-2022 21.595
501 1542806 08-02-2022 20.775
502 1542857 08-02-2022 19.7
503 1543123 08-02-2022 23.405
504 1543127 08-02-2022 12.85
505 1543324 08-02-2022 19.005
506 1543326 08-02-2022 23.765
507 1543327 08-02-2022 20.42
508 1543329 08-02-2022 24.97
509 1543330 08-02-2022 28.49
510 1543331 08-02-2022 16.83
511 1543334 08-02-2022 24.97
512 1544115 09-02-2022 23.755
513 1544486 09-02-2022 24.925
514 1544489 09-02-2022 25.06
515 1544490 09-02-2022 27.715
516 1544492 09-02-2022 27.555
517 1545540 10-02-2022 14
518 1545583 10-02-2022 26.655
519 1546044 11-02-2022 25.63
520 1546050 11-02-2022 27.485
521 1546057 11-02-2022 13.77
522 1546327 11-02-2022 26.62
523 1546696 11-02-2022 27.155
524 1546740 11-02-2022 22.015
525 1546742 11-02-2022 19.09
526 1546743 11-02-2022 20.71
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527 1547553 12-02-2022 15.33
528 1547797 12-02-2022 24.3
529 1547799 12-02-2022 21.36
530 1547800 12-02-2022 25.81
531 1548304 13-02-2022 24.97
532 1548313 13-02-2022 21.3
533 1548406 13-02-2022 24.04
534 1548407 13-02-2022 20.76
535 1548408 13-02-2022 20.37
536 1548409 13-02-2022 20.62
537 1548445 13-02-2022 26.19
538 1548446 13-02-2022 23.23
539 1548448 13-02-2022 26.775
540 1548449 13-02-2022 27.03
541 1548451 13-02-2022 22.485
542 1549684 14-02-2022 23.575
543 1549685 14-02-2022 26.765
544 1549686 14-02-2022 25.76
545 1549688 14-02-2022 24.205
546 1549689 14-02-2022 21.835
547 1549726 15-02-2022 26.71
548 1549727 15-02-2022 23.375
549 1550009 15-02-2022 16.47
550 1550616 15-02-2022 21.365
551 1550627 15-02-2022 16.995
552 1550634 15-02-2022 27.03
553 1550698 15-02-2022 26.54
554 1550921 15-02-2022 27.3
555 1550922 15-02-2022 21.03
556 1550925 15-02-2022 14.04
557 1550926 15-02-2022 15.595
558 1551346 16-02-2022 20.92
559 1551439 16-02-2022 20.015
560 1552069 16-02-2022 15.165
561 1552071 16-02-2022 20.05
562 1552073 16-02-2022 22.995
563 1552074 16-02-2022 21.665
564 1552667 17-02-2022 21.665
565 1552672 17-02-2022 25.555
566 1552681 17-02-2022 16.045
567 1553063 17-02-2022 27.265
568 1553126 17-02-2022 17.535
569 1553131 17-02-2022 22.57
570 1553217 17-02-2022 26.415
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571 1553218 17-02-2022 26.085
572 1553220 17-02-2022 25.21
573 1554271 18-02-2022 22.84
574 1554333 18-02-2022 26.27
575 1554334 18-02-2022 24.075
576 1554335 18-02-2022 27.485
577 1554337 18-02-2022 27.13
578 1555150 19-02-2022 24.54
579 1555542 19-02-2022 2491
580 1556249 20-02-2022 29.54
581 1556250 20-02-2022 39.395
582 1556252 20-02-2022 26.54
583 1556255 20-02-2022 24.93
584 1556256 20-02-2022 22.25
585 1556257 20-02-2022 26.56
586 1556564 21-02-2022 27.85
587 1557562 21-02-2022 26.39
588 1558474 22-02-2022 22.915
589 1558788 23-02-2022 28.56
590 1559549 23-02-2022 16.13
591 1559829 23-02-2022 25.13
592 1559961 23-02-2022 26.76
593 1560959 24-02-2022 26.085
594 1560995 24-02-2022 28.64
595 1561084 24-02-2022 25.555
596 1561085 24-02-2022 24.245
597 1561086 24-02-2022 25.275
598 1561088 24-02-2022 27.465
599 1561089 24-02-2022 21.555
600 1562225 25-02-2022 18.36
601 1562247 26-02-2022 22.455
602 1563444 26-02-2022 15.905
603 1563445 26-02-2022 17.365
604 1563454 26-02-2022 21.095
605 1563455 26-02-2022 23.735
606 1563456 26-02-2022 19.565
607 1563457 26-02-2022 24.975
608 1564133 27-02-2022 27.06
609 1564134 27-02-2022 23.12
610 1564135 27-02-2022 22.96
611 1564137 27-02-2022 15.505
612 1566368 02-03-2022 19.955
613 1566369 02-03-2022 23.415
614 1567484 02-03-2022 21.33
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615 1567485 02-03-2022 31.41
616 1567487 02-03-2022 27.135
617 1567488 02-03-2022 29.625
618 1567489 02-03-2022 26.77
619 1568709 03-03-2022 20.825
620 1568710 03-03-2022 22.81
621 1568711 03-03-2022 20.595
622 1569157 04-03-2022 22.81
623 1569855 04-03-2022 22.835
624 1569856 04-03-2022 21.91
625 1569857 04-03-2022 27.23
626 1571038 05-03-2022 19.675
627 1571039 05-03-2022 23.71
628 1571041 05-03-2022 19.3
629 1571048 06-03-2022 22.69
630 1571443 06-03-2022 21.18
631 1571682 06-03-2022 23.86
632 1571683 06-03-2022 23.86
633 1571684 06-03-2022 29.725
634 1573035 07-03-2022 24.54
635 1573037 07-03-2022 29.3
636 1573038 07-03-2022 26.94
637 1573840 08-03-2022 30.47
638 1573854 08-03-2022 26.79
639 1574263 08-03-2022 28.12
640 1574265 08-03-2022 21.74
641 1574283 08-03-2022 31.74
642 1574284 08-03-2022 25.75
643 1575493 10-03-2022 25.74
644 1575495 10-03-2022 20.735
645 1575496 10-03-2022 24.725
646 1575497 10-03-2022 24.69
647 1575852 10-03-2022 26.03
648 1576719 10-03-2022 26.63
649 1576720 10-03-2022 19.37
650 1576721 10-03-2022 21.145
651 1576722 10-03-2022 27.04
652 1576724 10-03-2022 31.955
653 1576744 11-03-2022 23.14
654 1576745 11-03-2022 24.52
655 1576746 11-03-2022 27.075
656 1576747 11-03-2022 27.695
657 1577978 11-03-2022 23.115
658 1577980 11-03-2022 33.47




83

659 1577983 11-03-2022 20.1
660 1577984 11-03-2022 27.235
661 1577987 11-03-2022 25
662 1577989 11-03-2022 34.37
663 1578022 12-03-2022 22.49
664 1578028 12-03-2022 26.44
665 1578031 12-03-2022 26.325
666 1579136 12-03-2022 21.64
667 1579138 12-03-2022 24.29
668 1579139 12-03-2022 24.71
669 1579140 12-03-2022 24.71
670 1579142 12-03-2022 24.875
671 1579143 12-03-2022 29.34
672 1579408 13-03-2022 22.67
673 1579410 13-03-2022 25.47
674 1579412 13-03-2022 25.4
675 1579420 13-03-2022 29.54
676 1585777 20-03-2022 17.75
677 1586007 20-03-2022 23.065
678 1586008 20-03-2022 2451
679 1586012 20-03-2022 23.725
680 1587252 21-03-2022 19.33
681 1587253 21-03-2022 24.725
682 1587254 21-03-2022 21.95
683 1587256 21-03-2022 27.66
684 1588476 22-03-2022 17.735
685 1588477 22-03-2022 24.23
686 1588479 22-03-2022 30.415
687 1588480 22-03-2022 28.995
688 1588482 22-03-2022 27.02
689 1588483 22-03-2022 23.635
690 1588484 22-03-2022 23.205
691 1588485 22-03-2022 24.44
692 1588486 22-03-2022 23.675
693 1589763 23-03-2022 22.275
694 1589765 23-03-2022 24.28
695 1589766 23-03-2022 23.245
696 1589768 23-03-2022 29.035
697 1590911 25-03-2022 23.92
698 1590912 25-03-2022 32.88
699 1590914 25-03-2022 25.225
700 1590915 25-03-2022 27.235
701 1590916 25-03-2022 25.145
702 1590917 25-03-2022 23.075
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703 1590918 25-03-2022 21.665
704 1590919 25-03-2022 24.28
705 1591222 25-03-2022 22.525
706 1592101 25-03-2022 24.84
707 1592103 25-03-2022 19.575
708 1592106 25-03-2022 22.38
709 1592107 25-03-2022 19.36
710 1593227 26-03-2022 22.725
711 1593228 26-03-2022 28.205
712 1593242 26-03-2022 23.585
713 1593244 26-03-2022 22.2
714 1593245 26-03-2022 26.9
715 1593481 27-03-2022 18.22
716 1593486 27-03-2022 21.235
717 1593839 27-03-2022 20.76
718 1593841 27-03-2022 21.485
719 1593844 27-03-2022 24.26
720 1593845 27-03-2022 22.345
721 1593880 27-03-2022 17.42
722 1593881 27-03-2022 20.06
723 1635192 28-03-2022 22.605
724 1635194 28-03-2022 20.17
725 1635195 28-03-2022 26.175
726 1635196 28-03-2022 20.58
727 1635216 29-03-2022 23.295
728 1638731 31-03-2022 32.34
729 1638736 31-03-2022 27.785
730 1638737 31-03-2022 26.375
731 1638738 31-03-2022 27.095
732 1638892 01-04-2022 17.105
733 1638895 01-04-2022 20.57
734 1638899 01-04-2022 25.135
735 1638901 01-04-2022 19.76
736 1638934 01-04-2022 29.77
737 1638939 01-04-2022 25.49
738 1640143 02-04-2022 30.37
739 1640147 02-04-2022 25.455
740 1643777 06-04-2022 26.31
741 1687118 08-04-2022 27.12
742 1687119 08-04-2022 34.73
743 1687120 08-04-2022 31.115
744 1688728 11-04-2022 17.395
745 1692230 14-04-2022 16.69
746 1693350 14-04-2022 29.37
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747 1693351 14-04-2022 24.16
748 1694450 15-04-2022 32.48
749 1694508 15-04-2022 22.14
750 1694512 15-04-2022 25.965
751 1695572 16-04-2022 23.375
752 1695573 16-04-2022 24.505
753 1695574 16-04-2022 23.525
754 1696893 18-04-2022 25.745
755 1696899 18-04-2022 25.71
756 1697504 19-04-2022 21.42
757 1698711 19-04-2022 25.72
758 1699906 20-04-2022 20.835
759 1699907 20-04-2022 23.63
760 1699908 20-04-2022 20.885
761 1701411 22-04-2022 20.41
762 1701416 22-04-2022 21.19
763 1701888 22-04-2022 22.43
764 1702584 23-04-2022 28.225
765 1702591 23-04-2022 13.8
766 1703988 25-04-2022 19.615
767 1704103 25-04-2022 21.525
768 1704113 25-04-2022 20.375
769 1704961 25-04-2022 23.025
770 1705086 25-04-2022 24.655
771 1706001 26-04-2022 18.745
772 1706009 26-04-2022 23.095
773 1706033 26-04-2022 24.725
774 1707416 27-04-2022 16.065
775 1707420 27-04-2022 15.485
776 1707426 27-04-2022 23.975
777 1708735 28-04-2022 14.715
778 1708738 28-04-2022 20.56
779 1708739 28-04-2022 20.8
780 1709894 29-04-2022 19.895
781 1711028 30-04-2022 20.79
782 1711029 30-04-2022 22.35
783 1711030 30-04-2022 21.76
784 1711563 01-05-2022 12.44
785 1711564 01-05-2022 17.705
786 1712671 03-05-2022 16.97
787 1712672 03-05-2022 19.95
788 1713541 03-05-2022 17.975
789 1714707 04-05-2022 18.67
790 1714708 04-05-2022 16.995

1372



1373

86

791 1715775 05-05-2022 23.715
792 1716897 06-05-2022 28.79
793 1718036 07-05-2022 28.155
794 1718039 08-05-2022 19.205
795 1718587 08-05-2022 16.885
796 1718588 08-05-2022 30.825
797 1730292 10-05-2022 27.22
798 1730296 10-05-2022 22.63
799 1730298 10-05-2022 23.945
800 1731908 11-05-2022 23.33
801 1731910 11-05-2022 20.72
802 1731912 11-05-2022 2451
803 1732986 12-05-2022 23.73
804 1732989 12-05-2022 26.87
805 1734126 14-05-2022 25.43
806 1734128 14-05-2022 29.53
807 1734129 14-05-2022 22.83
808 1735228 15-05-2022 19.46
809 1735229 15-05-2022 23.54
810 1735859 15-05-2022 16.31
811 1735860 15-05-2022 19.56
812 1736967 16-05-2022 23.17
813 1736972 16-05-2022 20.99
814 1738121 17-05-2022 20.6
815 1738123 17-05-2022 25.69
816 1738124 17-05-2022 19.38
817 1740330 19-05-2022 25.71
818 1740331 19-05-2022 20.87
819 1740332 19-05-2022 24.11
820 1741438 21-05-2022 24.53
821 1741439 21-05-2022 28
822 1742532 21-05-2022 26.5
823 1742533 21-05-2022 25.47
824 1742564 22-05-2022 20.3
825 1743174 22-05-2022 22.73
826 1743176 22-05-2022 19.23
827 1743178 22-05-2022 24.17
828 1744428 23-05-2022 21.88
829 1744429 23-05-2022 24.39
830 1745677 25-05-2022 22.86
831 1745678 25-05-2022 23.22
832 1745690 25-05-2022 23.27
833 1747251 26-05-2022 25.66
834 1747258 26-05-2022 26.76
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835 1747984 26-05-2022 24.02
836 1747986 26-05-2022 25.54
837 1747987 26-05-2022 22.75
838 1748489 27-05-2022 23.19
839 1748495 27-05-2022 22.71
840 1749620 28-05-2022 24.6
841 1750289 28-05-2022 22.67
842 1750309 29-05-2022 20.92
843 1750310 29-05-2022 19.78
844 1750956 30-05-2022 24.4
845 1750957 30-05-2022 25.47
846 1751457 30-05-2022 20.88
847 1751464 30-05-2022 22.51
848 1751468 30-05-2022 22.3
849 1751478 30-05-2022 22.88
850 1752178 30-05-2022 16.56
851 1752588 31-05-2022 26.11
852 1752603 31-05-2022 20.96
853 1752606 31-05-2022 23.22
854 1897336 22-11-2022 21.94
855 1897351 22-11-2022 22.46
856 1897352 22-11-2022 20.7
857 1897335 23-11-2022 21.845
858 1898536 24-11-2022 21.935
859 1898537 24-11-2022 21.855
860 1899689 24-11-2022 19.325
861 1899690 24-11-2022 21.815
862 1900686 25-11-2022 25.975
863 1900691 25-11-2022 20.55
864 1900799 25-11-2022 32.435
865 1902446 27-11-2022 24.16
866 1902448 27-11-2022 23.48
867 1902449 27-11-2022 28.76
868 1902490 28-11-2022 24.785
869 1903660 28-11-2022 22.97
870 1904800 29-11-2022 22.825
871 1904801 29-11-2022 22.8
872 1904803 29-11-2022 25.08
873 1904820 30-11-2022 24.355
874 1905975 30-11-2022 26.295
875 1905976 30-11-2022 23.07
876 1905984 30-11-2022 20.41
877 1906349 01-12-2022 19.3
878 1906818 01-12-2022 21.02
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879 1906820 01-12-2022 23.065
880 1907868 02-12-2022 24.605
881 1908368 03-12-2022 28.035
882 1908373 03-12-2022 23.92
883 1908909 03-12-2022 23.275
884 1908911 03-12-2022 28.5

885 1908919 04-12-2022 21.635
886 1909155 04-12-2022 22.295
887 1909449 04-12-2022 20.53
888 1909450 04-12-2022 19.77
889 1909488 04-12-2022 26.495
890 1909489 04-12-2022 20.805
891 1909492 05-12-2022 24.535
892 1909637 05-12-2022 22.425
893 1910407 05-12-2022 25.81
894 1910409 05-12-2022 23.33
895 1910411 06-12-2022 23.855
896 1910413 05-12-2022 24.39
897 1910415 05-12-2022 21.795
898 1911468 06-12-2022 24.12
899 1911469 06-12-2022 25.68
900 1911470 06-12-2022 2291
901 1911475 07-12-2022 25.12
902 1912195 07-12-2022 21.41
903 1912562 07-12-2022 23.335
904 1912563 07-12-2022 25.22
905 1913572 08-12-2022 25.09
906 1913574 08-12-2022 25.58
907 1913575 08-12-2022 22.175
908 1913592 09-12-2022 28.99
909 1914465 09-12-2022 25.665
910 1914468 09-12-2022 29.565
911 1914592 09-12-2022 26.77
912 1914620 10-12-2022 25.075
913 1914621 10-12-2022 28.905
914 1914633 10-12-2022 25.92
915 1915635 10-12-2022 22.43
916 1915636 10-12-2022 32.095
917 1915641 10-12-2022 27.555
918 1916176 11-12-2022 26.085
919 1916179 11-12-2022 26.74
920 1916210 12-12-2022 22.045
921 1916218 12-12-2022 27.145
922 1916617 12-12-2022 31.975
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923 1917295 12-12-2022 25.01
924 1918386 13-12-2022 26.42
925 1918387 13-12-2022 23.155
926 1918394 13-12-2022 26.21
927 1918751 14-12-2022 30.18
928 1919415 14-12-2022 28.29
929 1919420 14-12-2022 24.89
930 1919423 14-12-2022 28.38
931 1920270 15-12-2022 26.235
932 1920398 15-12-2022 25.14
933 1920402 15-12-2022 25.31
934 1920403 15-12-2022 23.97
935 1920404 15-12-2022 29.085
936 1920410 15-12-2022 28.745
937 1920412 15-12-2022 22.095
938 1920413 15-12-2022 23.565
939 1920414 15-12-2022 26.34
940 1920415 15-12-2022 20.56
941 1921403 16-12-2022 25.105
942 1921404 16-12-2022 21.635
943 1921405 16-12-2022 30.595
944 1921406 16-12-2022 23.58
945 1921407 16-12-2022 22.965
946 1921409 16-12-2022 23.31
947 1921410 16-12-2022 28.67
948 1921413 17-12-2022 24.64
949 1921414 17-12-2022 24.885
950 1921435 17-12-2022 23.745
951 1921437 17-12-2022 25.025
952 1921438 17-12-2022 24.705
953 1921440 17-12-2022 24.945
954 1922297 17-12-2022 26.39
955 1922303 17-12-2022 21.585
956 1922375 17-12-2022 22.045
957 1922376 17-12-2022 22.025
958 1922383 17-12-2022 22.85
959 1922387 17-12-2022 24.25
960 1922404 18-12-2022 24.66
961 1922406 18-12-2022 23.385
962 1922407 18-12-2022 24.325
963 1922409 18-12-2022 28.585
964 1922829 18-12-2022 23.21
965 1922836 18-12-2022 20.165
966 1922839 18-12-2022 21.03
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967 1922893 18-12-2022 21.675
968 1922895 18-12-2022 19.36
969 1922897 18-12-2022 23.975
970 1922912 18-12-2022 28.455
971 1922917 18-12-2022 22.135
972 1922923 18-12-2022 20.675
973 1922929 18-12-2022 23.28
974 1922930 18-12-2022 21.815
975 1922932 18-12-2022 24.13
976 1923252 19-12-2022 22.115
977 1924028 19-12-2022 28.5

978 1924029 19-12-2022 23.24
979 1924030 19-12-2022 24.165
980 1924031 20-12-2022 25.26
981 1924032 20-12-2022 25.415
982 1924033 20-12-2022 22.405
983 1924055 20-12-2022 31.305
984 1924056 20-12-2022 22.775
985 1925069 20-12-2022 21.85
986 1925071 20-12-2022 23.26
987 1925072 20-12-2022 21.48
988 1925080 20-12-2022 21.3

989 1925083 20-12-2022 25.08
990 1925092 20-12-2022 23.16
991 1925094 21-12-2022 22.45
992 1925095 21-12-2022 24.855
993 1926117 21-12-2022 26.71
994 1926118 21-12-2022 25.085
995 1926119 21-12-2022 22.505
996 1926126 21-12-2022 24.03
997 1926127 21-12-2022 27.19
998 1926128 21-12-2022 21.48
999 1927235 22-12-2022 23.535
1000 1927236 22-12-2022 23.9

1001 1927237 22-12-2022 22.13
1002 1927242 22-12-2022 24.235
1003 1927868 23-12-2022 22.69
1004 1928281 23-12-2022 20.14
1005 1928284 23-12-2022 27.09
1006 1928286 23-12-2022 23.58
1007 1928288 23-12-2022 23.84
1008 1928291 23-12-2022 21.555
1009 1928293 23-12-2022 23.42
1010 1928295 23-12-2022 23.45
1011 1929289 24-12-2022 27.05




91

1012 1929290 24-12-2022 23.285
1013 1929292 24-12-2022 28.13
1014 1929293 24-12-2022 29.985
1015 1929298 24-12-2022 25.175
1016 1929303 24-12-2022 26.575
1017 1929312 25-12-2022 22.295
1018 1929313 25-12-2022 25.585
1019 1929314 25-12-2022 23.585
1020 1929811 25-12-2022 20.93
1021 1929812 25-12-2022 24.63
1022 1929813 25-12-2022 22.955
1023 1929814 25-12-2022 26.035
1024 1929815 25-12-2022 23.47
1025 1930340 26-12-2022 21.515
1026 1930343 26-12-2022 22.97
1027 1930822 26-12-2022 24.235
1028 1930825 26-12-2022 22.005
1029 1930830 26-12-2022 24.93
1030 1930832 26-12-2022 23.88
1031 1930961 26-12-2022 22.885
1032 1932061 27-12-2022 24.42
1033 1932062 27-12-2022 28.915
1034 1932064 27-12-2022 24.495
1035 1932065 27-12-2022 23.325
1036 1932066 27-12-2022 23.935
1037 1933145 28-12-2022 26.18
1038 1934166 29-12-2022 23.62
1039 1934167 29-12-2022 26.72
1040 1934170 29-12-2022 24.61
1041 1934297 29-12-2022 21.905
1042 1934298 29-12-2022 25.41
1043 1935352 30-12-2022 22.73
1044 1935353 30-12-2022 23.26
1045 1935354 30-12-2022 18.025
1046 1935355 30-12-2022 26.79
1047 1935356 30-12-2022 24.45
1048 1935358 30-12-2022 18.99
1049 1935655 31-12-2022 25.44
1050 1936354 31-12-2022 25.34
1051 1936355 31-12-2022 28.66
1052 1936356 31-12-2022 19.965
1053 1936358 31-12-2022 23.385
1054 1936359 31-12-2022 24.405
1055 1936846 01-01-2023 19.165
1056 1936847 01-01-2023 23.825
1057 1936848 01-01-2023 30.325
1058 1936849 01-01-2023 28.52
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1059 1936850 01-01-2023 24.475
1060 1936851 01-01-2023 24.21
1061 1936853 01-01-2023 23.715
1062 1937844 02-01-2023 24.51
1063 1937845 02-01-2023 27.565
1064 1937846 02-01-2023 30.44
1065 1937847 02-01-2023 24.76
1066 1938904 03-01-2023 21.83
1067 1938905 03-01-2023 28.215
1068 1939974 04-01-2023 18.885
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, ANNEXURE A-12 (COQlly)
No. of lllegal No.of :
Sr. No. " Date Address - ddmes.ﬁcl Latitude . Longntude ‘Removal Status ‘Connection - Rem'oved Dat,é
. L Connections found . ' = ) l-len;oved B )
1 - 7713/2016. - |oop. Side Kashvi Hospital Naroda 1| 23075484 72.663686 _ Not Removed '
"2 _7/13/2016 . Mahieshwati Sodiety. Naroda " 1 23072557 . 72.664407 Not Remioved”
3 - 7n3/§616 VyasVadl. Khaicutt Canal Naroda 2 '23.0312'76 72663239 Not Removed
_- 4 ‘7/13/2(.)16 o fles:denaal Connetlon in Megalme but-Manhole not found Nr. Sura) Park Soaety. Naroda. 1 . .2,3.076044 . : »_72.6.62929 - Not Removed
5 7/13/20]6 L ldenaal Connetlon |n Megallne but Manhole not found Nr. Knshnapark Sodety. i 23069400 ’ : 72.66-2389 -_Not Rémo'v.ed
e Naroda . o it _ 4 a
6 o 7/13/2016 ."Ees.lderfaal Conr?etxon in Megahne but Manhole not foun_d Nr. Pragat'ivPark‘;So‘ciefy. I'v .'_23.06'8 sor ’ .:‘ 71;.662891 Not Removéd
. - C aroda . . - N . <o :
7 77132016 _._WNear Saivodsy Nagar;Nargda 1 23.068206° 72.661484 __:Not Removed
8 V . 7/13/_2016 B Opp. Uma Hospltal Naroda lb 23.®G2M ) 72.663125 Not Removed
. 7/1%/2‘0]5 \ E‘endenaal Connenon in Megahne but Manhole not found Nr. Shyamal Park ( AMC not ’ .~ . ' 23064072 :72.65533 Not #'emoved'.
. L 1 re that they have dismental this line or not) Naroda - - -
10 g -7713/20]6 ’ esidenaal Connetlon in Megalme but Manhole not found Nr. Gayatri Park, Naro&é_ : . 1 " 23063046 . 72}663914 Not Remioved
n - . 7n3p016 Opp Saha!anand Park. Naroda 2 23.061915 72.664318 Not Removed - -
12 9A7/2016 . INr: Siddheshwar Buglow, Manmohan Cross Way, Nikol 1 - 23.0335919. " 72.6621761 - Removed 1 9n7/2016
13 - 9172016~ . Siddheshwar Buglow. Manmiohan Cross Way. Nikol "2 _23.0324876 72.6621956 - _Removed 2 - 9N17/2016 -
4 _9N7/2016 - mdevnagar Tekra, Opp. Manrmohan Police chowky. Nikol 1 23.036454 " | 726619679 Removed: s 9772016
15. . . 9/18/2016‘ - Akshardee Sodety, Manmohan Cross Way. Nikol 2. 930321899 . .| 72660896 Remioved 2 9/18/2016
16 . 9/21/2016 i _ Manmohan Cross Way. Nikol . 2 \ | 23.0324876 .72.6621956 ) Removed"‘ 2 ‘9/21/2016 .
17 9/21/2016™ Akshardeep Sodety. Virat: ‘Nagar, Manmohan Cross Road. Nikol 2 ©23:0321899 72.660896 - Removed 2. . 9/21/2016
18 " 9/21/2016° ) Poola Buglow: , Virat Nagar Manmohan Cross Road, leol 1 . '23;03246'39 . - 72.6'61547i' P Removed 1 9/21/2016 .
19 9/23/2016 Ashwamegh Soaety. Virat Nagar. Manmohan Cross Road, Nikol 4 - 23.032i905 - 72.6606598 Removed 4 ) '9./23/2016
ol : o . 2 23.0321905 72.6606598 Removed 2 9/23/2016
20 . 9/23/2016 Ambadkar Nivas, Manmohan to Nikol Road, Nikol 1 23.0346218 ) | 72.6620309 . Removed .1 - 9/23/2016
. .. 1 . 23.04926 72.66364] Removed 1 9/24/2016
21 9/24/2016 Near Pawén Tl;aveis. Khodiyar Terﬁple to Sukan four way road, Nikol ! 1 .23.04926 72.663641 - Rerﬁbvéd 1 9/24720i6
» : 1 23.04926 72.663641 Removed 1 9/24/2016
22 9/28/2016 Radhika Bunglows.‘Naroda 1 23.0322053 72.6588938 Removed 1 9/28/2016
23 9/28/2016 . Vishwa Bunglows, Naroda 1 ] . Removed 1 9/28/2016 .
2% 9/30/2016 wshabh Bunglows, Naroda 1 Removed 1 /3072016
25 9/30/2016 ma Hospital, Naroda . 1 23.066889 72.661778 Removed 1 9/30/2016
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-

No. of lllegal . No. of
Sr. No. Date ~e Address domestic Connections] - Latitude Longitude Removal Status | Connection | Removed Date
' . . found Removed
26 7/25/2018 RP Heights. Virat Nagar, M: Manmohan Cross Road, Nikol 1 23.0321 8?1 72.6593705 Removed 1 7/25/2018
27 lO/l4/2021 Near Shree Krishna Bha)tpav. Laxmi Rawhouse. Niko! Naroda Road, 3 23.047074 72.663472 - . Removed 3 18-10-21 & 19-10-21
. ) Nikol 1 23.047074 ' 72.663472 Removed 1 10/19/2021
. ’ R : . 2 23.048120 72.663549 Not Removed
28 10/14/2021 Near Sarvottam Chavana Sweet Mart. Nikol Naroda Road, Nikol ) - .
) : o 1 23.048120 72.663549 Removed 1 10/30/2021
1 . . .
. C Near Kashtabhanjan anmg School Opp: YAMAHA Showroom. . : :
129 . 10/14/2021 1 Not Removed -
. - - INIH N N k. - s R e T
S . L Near Sukan Crossway. Between SBI Bank and Chanakya Vldhya : o ) ) L -
" 30 10/14/2021 1 72.663774 Removed 1 26-10-21 Night
: Sanc_ool School Central leo] Naroda Road leol i - . :
o _ " o 1 72663815 3 10/22/2021
3t 14-10-2021 Night ear.‘Shub'ham Trading; Nikol Na‘rb'c‘.lé"‘Ro'ad;Nikol N N B
- . - : . : i : 1 ! - Not Removed -
N T ' S o 2 23.050740 | -°72.663934 o
.32 14-10-2021 Night Sukan police chowky & Green chill Resturent Center \ : - Not Removed
‘33 14—10-2021 N'.Shi Near Radh ka buglows, Gate No. 1, leol Naroda Road leol 2 23.052515 -72.66;4496 : Not'Removed 18
34 |1410-2021 Night [Near Dev Residency, Nikol Naroda Road: Nikol 1 231053673 72.664677 .. | Not Rerioved
35 ] .1510-2021 Night Balaji Residency. Naroda _ 1 23.05847 72.665268 Not Removed
- S ' ' 1 23.060848 - | 72.664652 | - o
36 15-10-2021 Night Bham Jan Aaushadhl kendra. bhavanl chowk New Naroda Naroda. : . T Not Removed-
o : 1 23.060848 ~72.664652 -
37| 15102021 Night [Naroda Jan seva kendra oppside near . AMC open plot Naroda ' 1 23.059693 72.665016 __|.. Not Removed
38 15-10-2021 liig_ht Near N:kol Commumty Hall, Nikol 1 _23.062182 72.664233 Not Removed
o " Total 33
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ol HMIAR ofl AER N wouAsa dal R ez wllol Ralet o oo
Hofledlot saul widd,

UER U Al Ballet 3e oAAsL &l Bellatett HR?, azal Yelloit 2B A2z wnflal

e

£
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AAst ol Rle Qeul wdd QRY Aauadlalal urtey aurde sferuglletl
selsilel dRslbaR dld Mega Pipeline UMl Qe B, Ay AMC il dél

ulloll cuget ui salsalot Uyt Rou d Asty s B. Al el well et WAl

YUR Bl AL WBUCSe Hi atlRlet Qadlet Aestubu Asela el dul b

| Qer daxel Astalett cld Row wuEsaH] el A0S siel el wd ol .

A Rl Aol weucsd ol dgel audlel auiae A=ndads el wal |
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wesd , A Jaod afl, Aol At wRsd clge WA B uA A AR AL e il
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Wid B, el 1l gl Hh A He sl st Bectad NBsz ullds A
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2 Al wrdley quRlel of wel dat el wel Aesdur da R
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Rl dlzz ol Ralel A 8. B Ml B - A Qe ol craél wellad wy s
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ul GetRlel wgl AU ofl vieel ol 1l el ddet et HAe AL AN U

- ell ULl MR B el 12 ML udelk Wlset s8R Bue ettt (M opaflol Wl
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ANNEXURE A-15

Water Flow Distribution in Megaline for 40 MLD CETP

WISE
Odhav Green Enviro

Project Reliance Industries

0.07% Gujarat Vepari 037%
Green Environment Mahamandal
Co-Operative Sotiety 0.07% Naroda Enviro Project

Lid Lid
L2k 0.26%

Odhav Enviro Project

Ahmedabad Textile td
Processors Association 0.09%
9 56%
Amdavad Municipal
Corporation
88.25%
m Amdavad Municipal Corparation m Ahmedabad Textile Processors Association
@ Green Environment Co-Operative Society ttd mOdhav Enviro Project Lid
m Odhav Green Envito Project W Gujarat Vepari Mahamandal
= Reliance Industries Naroda Enviro Project Ltd
Flow From Volume
Amdavad Municipal Corporation 1200.00 1200.00
Ahmedabad Textile Processors Association 130.00 130.00
Green Environment Co-Operative Society Ltd 18.00
Odhav Enviro Project Ltd 1.20
Odhav Green Enviro Project 1.00 29,70
Gujarat Vepari Mahamandal 1.00 -
Reliance Industries 5.00
Naroda Enviro Project Ltd 3.50
1359.70
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1 8 9 ANNEXURE A-17 1476
NIA - ANALYTICAL & RESEARCH LABORATORY

(COMMON EFFLUENT TREATMENT PLANT)

153/A, G.1.D.C. Nandesari, Dist. Baroda - 391 340.
Phone No. : 0265-2841016 / 2840321 / 2840078
email : niacetp@gmail .com, nia_cetp@yahoo.co.in

Hydrodynamic Cavitation Studies for M/s. NEPL (CETP), Ahmedabad
Title: Treatability Report for COD Reduction by principle of hydrodynamic cavitation

L A Purpose i
This note describes the procedure for reduction of COD by hydrodynamic cavitation
insitu generation of hydroxyl ion and Calcium hypochlorite by continuous injection of

chlorine gas.

F Equipment :
a) Hydrodynamic cavitation unit with pump
b) Chlorine cylinder
c) Lime solution with intermittent dosing
d) pH meter
e) Dosing Pump

f) pH and dosing Pump controller

3. Procedure
3.1 Add Caustic Lye solution to waste water to be treated and raise the pH to 10.5
3.2 Transfer the waste water to the reactor and keep it half empty
3.3 Start the chlorination slowly
3.4 Keep a check on the pH
3.5 If the pH drops to about 7, add fresh lime solution to raise the pH
3.6 Continue the reaction till the effluent is colorless and the COD drops below the
required norms.

4. Checks and Precautions:
4.1 Provide barometric header of minimum 7 mts. for addition of chlorine.
4.2 Keep a continuous check on the pH of the Waste Water and maintain alkaline

conditions to prevent emission of unreacted chlorine gas.

» 20

Reg. Office : 134/1, Opp. Shopping Centre, G.1.D.C. Nandesari, Dist. Baroda-391 340 { S

Phone No. 0265-2840390, Fax No. : 0265-2840890
NABL ACCREDITED LABORATORY
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NIA - ANALYTICAL & RESEARCH LABORATORY

(COMMON EFFLUENT TREATMENT PLANT)

153/A, G.1.D.C. Nandesari, Dist. Baroda - 391 340.
Phone No. : 0265-2841016 / 2840321 / 2840078
email : niacetp@gmail.com, nia_cetp@yahoo.co.in

5. Sample Preparation:

Sample was received from NEPL CETP, which was subjected to Hydrodynamic Cavitation

treatment at the Pilot Plant facilities at CETP, GIDC, Nandesari, after carrying out a detailed

analysis of untreated effluent. The

6. Treatability Results Obtained for Raw Untreated Sample:

Name of Unit: Wastewater from NEPL CETP, Ahmedabad (Sample No. 2)

Sr.No. Time pH Color COD | Chloride TDS NH3-N Phenolic |Lime (kgs)| Cl2
(mg/L) | (mg/L) (mg/L) (mg/L) [Compounds (kgs)
(mg/L)
o 1 0hr 8.56 redish color 1,560 14,448 19,238 130 0.6

2 1hr 7.78 colorless 998 15,122 0.14 0.12

3 2 hrs 7.42 colorless - 549 15,842 0.24 0.22

4 3 hrs 7.20 colorless 372 16,024 BDL BDL| 0.36 0.34

B 4 hrs 7.56 Colorless 224 16,728 21,452 BDL BDL| 0.48 0.44

Note : Sample Volume 100 lts,

Lime required for pH control = 0.48 kgs.

Chlorine consumed = 0.44 Kgs

Remarks: The COD reduced to 1,560 mg/L to 224 after 4 hours of treatment. The sludge generated was 90.2 gms in 100 Lts of
treated effluent or 0.902 kgs/KL of treated effluent.

7. Observations:

7.1 Sample volume for treatment taken was 100 lts. The composite wastewater was blackish

in color before the treatment and became colorless after 2 hours of treatment.

w 7.2 Effervescence and foaming was observed in the first 20 mins of treatment.

7.3 The reduction of COD and other parameter could be achieved by hydrodynamic cavitation

based treatment after 4 hours.

7.4 COD reduction of 85.6% was achieved after 4 hours of treatment. The COD achieved after

treatment was 224 mg/L.

7.5 The ammoniacal nitrogen and phenolic compounds reduced to below detectable limits

after 2 hours of treatment.

Reg. Office : 134/1, Opp. Shopping Centre, G.1.D.C. Nandesari, Dist. Baroda-391 340

Phone No. 0265-2840390, Fax No. : 0265-2840890
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8 Photograph of stages of Treatment:

for Nandesari Industries Association

. Common ffle%reatment Plant
ﬂd

. Patel
(Chairman)
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M Gmall Anushree Kapadia <a.kapadiaoffice@gmail.com>

Additional Affidavit on behalf of the Respondent No.1

1 message

Anushree Kapadia <a.kapadiaoffice@gmail.com> Sat, Jul 1, 2023 at 12:22 PM
To: uh-gpcb-ahme@gujarat.gov.in, Rajesh Kumar <rajeshgpcb@gmail.com>, legal.gpcb@gmail.com,
aniruddha1488@gmail.com, Surender Singh Hooda <sshooda65@gmail.com>, maulik@nanavatico.com

NATIONAL GREEN TRIBUNAL
(WESTERN ZONE BENCH, PUNE)

ORIGINAL APPLICATION No. 7/2020

IN THE MATTER OF:

ARYAVART FOUNDATION

THROUGH ITS PRESIDENT ... APPLICANT
Vs.

M/S NARODA ENVIRO PROJECTS LTD.

(CETP) & ORS. RESPONDENTS

Additional Affidavit on behalf of the Respondent No.1

SIR/Madam,
Please find attached herewith Additional Affidavit on behalf of R-1 IN Captioned matter

B Additional Affidavit on behalf Respondent No. 1...

- Office of

Anushree Kapadia
Advocate-on-Record
Supreme Court of India

U-20, Basement,

Green Park Main,
Behind Evergreen
New Delhi 110016

# +91-9958009320

Disclaimer:

This message is confidential. It may also be privileged or otherwise protected by work
product immunity or other legal rules. If you are not the intended recipient or you
have received it by mistake, please let us know by e-mail reply and delete it from your
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system; you may not copy this message or disclose its contents to anyone. The integr;lglis()
and security of this message cannot be guaranteed on the Internet. If verification is
required please request a hard-copy version.
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